IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :24-12-2019

Date : 24.12.2019

Name of
the
Applicant
Order (Se
| 118605/ [24.12.20 ?g?gg/ P. K. c.o. |COURT |Dtd. at
2019 19 015 MOHANTY Y No. 7 |2019- No-
12-23 )
[ Order (Se
BLAPL-
118606/ |24.12.20 COURT |Dtd. at
2 5019 s 28520/ M. R. SAHOO |C.O. |-"F_ 000 e
12-23 )
[ BLAPL- Order (Se
118607/ |24.12.20 COURT |Dtd. at
3 2019 19 285;7/ G. N. BARIK C.0. |yn "7 |o019- No-
12-23 )
[ Order (Se
BLAPL-
118608/ |24.12.20 COURT |Dtd. at
4 5010 s §8f§5/ P. K. SINGH [C.0. |«°_ | ¢ e
12-23 )
[ Order (Se
. [118609/ [24.12.20 fggfi/ SANJEEV « o |cOURT |Dtd. at
2019 19 019 UDGATA Y No. 7 [2019- No-
12-23 )
[ Order (Se
6 118610/ |24.12.20 ?g?ig/ P. K. c.0 COURT |Dtd. at
2019 19 2019 MOHANTY Y+ Ino. 7 |2019- No-
12-23 )
___ CRLREV Order (se
118611/ |24.12.20 |- COURT |Dtd. at
7 12019 19 a6/201 [ Ko BANL C.0. g 9 |2010- No-
7 12-23 )
[ ABLAPL Oorder (Se
o |118612/ |24.12.20 |- ARUN KUMAR |, |COURT |ptd. ;iIMIN at
2019 19 10771/ |JATI Y No. 7 |2019- mrso_y No-
2018 12-23 8)
[ ABLAPL Order (se
o 118613/ [24.12.20 |- ARUN KUMAR | |COURT |Dtd. ERMINA at
2019 19 10831/ |JATI ‘Y No. 7 |2019- O
2018 12-23 17)




10

11

12

13

14

15

16

17

18

19

20

21

22

ABLAPL Order (Se
118614/ [24.12.20 |- D. K. COURT |Dtd. at
2019 19 8668/2 |BEHERA NO. 7 |2019- No-
018 12-23 17)
Order (Se
118615/ 24.12.20 PR oaNEsH COURT 1p 4. CRIMIN | ¢
2019 |19 231472 |sanoo NO- 9 h010- AL No-
019 OLD 12-23 MISC-1 2)
Order (Se
BLAPL-
118616/ |24.12.20 COURT |Dtd. at
2019 19 gfg4/2 R. N. DASH NO. 7 |2019- No-
12-23 2)
Order (Se
118617/ |24.12.20 ?E?g32 CHINTU COURT |Dtd. ZEIMIN at
2019 19 019 SAMAL NO. 1 |2019- MIsc—1 [No-
12-23 1)
Order (Se
118618/ |24.12.20 ?géig/ S. K. COURT |Dtd. at
2019 19 2019 MISHRA NO. 7 |2019- No-
12-23 1)
Order (Se
118619/ |24.12.20 fg?ig/ P. N. COURT |Dtd. at
2019 19 5019 BEHERA NO. 7 |2019- No-
12-23 1)
Order (Se
118620/ |24.12.20 [PPAPL- M/S.BIBHUDA COURT |Dtd. at
2019 |19 10252/ \NANDA NO. 7 [2019- No-
2019 MOHAPATRA 12-23 1)
Order (Se
118621/ [24.12.20 fg?gg/ BHOJARAJ COURT |Dtd. at
2019 19 2015 SETH NO. 7 |2019- No-
12-23 1)
Order (Se
BLAPL-
118622/ 124.12.20 COURT |Dtd. at
2019 19 ;8?;4/ H. K. BHOL NO. 7 |2019- No-
12-23 1)
Order (Se
118623/ [24.12.20 fg?gg/ PARTHA COURT |Dtd. at
2019 19 2015 SARATHI DAS NO. 7 |2019- No-
12-23 1)
Order (Se
118624/ |124.12.20 ?g?gg/ SUVENDU COURT |Dtd. at
2019 19 2019 BARIK NO. 7 |2019- No-
12-23 1)
Order (Se
BLAPL-
118625/ |124.12.20 COURT |Dtd. at
2019 19 ;8?83/ P. K. BARIK NO. 7 |2019- No-
12-23 1)
118626/ 124.12.20 BLAPL- |M/S.BIBHUDA COURT Order (Se
2019 15 10264/ |NANDA NO. 7 Dtd. at
2019 MOHAPATRA : 2019- No-




[ ] | 12-23 1)
[ _ Order (Se
L5 118627/ [24.12.20 f?;g’n A. HOTA GENE Dtd. YQEZECH at
2019 19 004 ADV. RAL 2019- 1 No-
12-10 30)
[ Order (Se
24 118628/ |124.12.20 ?ggsg/ S.K. co COURT |Dtd. at
2019 19 2019 MOHANTY Ut NO. 7 |2019- No-
12-23 30)
[ Order (Se
BLAPL-
118629/ |24.12.20 COURT |Dtd. at
25 5010 19 ;8533/ H. K. PATRA [C.O. o077 | 0o No-
12-23 30)
- RFA- (Se
26 118630/ |124.12.20 139/20 J. K. GENE Entire FIRST |at
2019 19 07 MISHRA RAL Order APPEAL |No-
4)
[ Order (Se
BLAPL-
118631/ |24.12.20 COURT |Dtd. at
27 50159 1o ;8534/ M. R. SAHOO |C.O. |-o"" | 00 No-
12-23 4)
[ Order (Se
,g [118632/ (24.12.20 ?3252/ BIJAY KUMAR | |COURT |Dtd. at
2019 19 2019 DALEI Ut NO. 7 |2019- No-
12-23 4)
[ Order (Se
29 118633/ |124.12.20 ?gé??/ BALARAM c.0 COURT |Dtd. at
2019 19 2019 SINGH Ut lNo. 7 |20109- No-
12-23 4)
[ _ Order (Se
118634/ |24.12.20 [PLAFL— NANDA COURT |Dtd. at
30 10278/ |KISHORE c.o.
2019 19 2019 ROUT NO. 7 |2019- No-
12-23 4)
[ Order (Se
BLAPL-
118635/ |24.12.20 COURT |Dtd. at
31 12019 19 ;8?;9/ S. SAHU €0 o. 7 |2019- No-
12-19 4)
[ _ Order (Se
L, 118636/ |24.12.20 ?g?gg/ s. < o. |COURT |Dtd. at
2019 19 2019 CHOUDHURY U INo. 7 |20109- No-
12-23 4)
[ Order (Se
45 118637/ [24.12.20 ?I&Z;i/ BIDYADHAR |, |COURT |Dtd. at
2019 19 2019 MANSINGH Ut NO. 7 |2019- No-
12-23 4)
[ _ Order (Se
L4 118638/ [24.12.20 ?gggg/ BIDYADHAR |, |COURT |Dtd. at
2019 19 2019 MANSINGH U INo. 7 |20109- No-
12-23 4)
52_118639/ 24.12.20 [BLAPL- |PRAKASH ¢ o. |COURT [order (Se
2019 19 10281/ |KUMAR JENA ¥ |No. 7 |ptd. at




36

37

38

39

40

41

42

43

44

45

46

47

2019 2019- No-
12-23 4)
Order (Se
118640/ |24.12.20 ?g‘;gg/ P. K. c COURT |Dtd. at
2019 19 010 MALLICK : NO. 7 |2019- No-
12-23 4)
Order (Se
118641/ [24.12.20 fﬁ?g?/ RAMAKANT . COURT |Dtd. at
2019 19 010 MOHANTY : NO. 7 |2019- No-
12-23 4)
Order (Se
118642/ |124.12.20 ?g‘;gg/ P, C. DAS c COURT |Dtd. at
2019 19 010 - : NO. 7 |2019- No-
12-23 4)
B Order (Se
118643/ [24.12.20 ?g?gg/ SARADA . COURT |Dtd. at
2019 19 2019 NAYAK : NO. 7 |2019- No-
12-23 4)
Order (Se
BLAPL-
118644/ |124.12.20 COURT |Dtd. at
2019 19 égigO/ MAHES DAS — 1C.0- Iyg. 7 |2010- No-
12-23 4)
Order (Se
CRLMC-
118645/ |24.12.20 COURT |Dtd. at
2019 19 gng/z B. SINGH €0 o. 3 |2019- No-
12-20 4)
Order (Se
118646/ [24.12.20 ?g?gg/ KADAMBINT | COURT |Dtd. at
2019 19 2010 SAHOO : NO. 7 [2019- No-
12-23 4)
B Order (Se
118647/ [24.12.20 ?g?gj/ KADAMBINT | COURT |Dtd. at
2019 19 010 SAHOO : NO. 7 |2019- No-
12-23 4)
WP (C) - Order (Se
118648/ [24.12.20 oo /o” [B.K. . COURT |Dtd. at
2019 19 010 MOHANTY : NO. 7 |2019- No-
12-20 4)
Order (Se
BLAPL-
118649/ |124.12.20 COURT |Dtd. at
2019 19 ;8?22/ R. K. SRHU 1C.0- \y5 7 |2019- No-
12-23 4)
Order (Se
BLAPL-
118650/ |24.12.20 COURT |Dtd. at
2019 19 ;8?23/ R. R. NAYAK 1C.0. |yn "7 |o019- No-
12-23 4)
ord S
118651/ [24.12.20 ggégé; K MOHANTY |c S ;te
2019 19 019 B : NO. 7 |2019- No-
12-20 4)
|48 [118652/ [24.12.20 [wP(C)- [A.K. lc.0. |COURT |order |(se




49

50

51

52

53

54

55

56

57

58

59

60

2019 19 26753/ |MOHANTY NO. 3 |Dtd. at
2019 2019- No-

12-20 4)

Ord S
118653/ |24.12.20 ‘ggé%; K MOHANTY |c.o. |COURT Deg. ;te
2019 19 2019 T YT INO. 3 |2019- No-
12-20 4)
_ Order (Se

118654/ |24.12.20 ?g?gj/ B. . |COURT |Dtd. at
2019 19 2015 MOHAPATRA YT INO. 7 |2019- No-
12-23 4)
Judoen

118656/ (24.12.20 |SA- BALARAM GENE Dtd SECOND |at
2019 19 5/1999 |SINGH RAL 2008 APPEAL [No-
04-23 6)
Order (Se

118657/ |124.12.20 ?gégg/ SUVENDU c.0 COURT |Dtd. at
2019 19 2015 BARIK Y INO. 7 |2019- No-
12-23 6)
_ Order (Se

118658/ (24.12.20 [CDAPL- [RAJESH COURT |Dtd. at
2019 19 10296/ |KUMAR c.0. NO. 7 |2019- No-
2019 MAHAPATRA 17-23 6)
Order (Se

118659/ |24.12.20 ?gégg/ B. c.0 COURT |Dtd. at
2019 19 2019 MOHAPATRA Y INO. 7 |2019- No-
12-23 6)
_ Order (Se

118660/ [24.12.20 fgggg/ RADHARAMAN | |COURT |Dtd. at
2019 19 2015 DAS NAYAK YT INO. 7 |2019- No-
12-23 6)

Oord S
118661/ |24.12.20 226((6:)6; K MOHANTY |c.o. |COURT peg. ;te
2019 19 5019 T YT INO. 7 |2019- No-
12-20 6)
_ Order (Se

118662/ |24.12.20 ngui\;:%o LOKANATH - ;gURg Dtd. at
2019 19 19 SAHOO T OLb 2019- No-
12-19 6)
Order (Se
WP (C) - COURT

118663/ 124.12.20 |, 0y ) |a K.MOHANTY C.0. No. 2 |Ptd: at
2019 19 5019 oLD 2019- No-
12-20 6)
_ Order (Se

118664/ |124.12.20 ?g?gg/ P. K. c.0 COURT |Dtd. at
2019 19 2015 BEHERA Y INO. 7 |2019- No-
12-23 6)
WP (C) - Order (Se

éé?g65/ ig.12.2o 26661/ |A.K.MOHANTY |C.O. EgURg Dtd. at
2019 : 2019- No-




[ 12-20 6)
118666/ [24.12.20 ["2(C)~ COURT giger ;ie
61 2019 15 23529/ A.K.MOHANTY [C. No. 7 Ilz019- No-
12-20 6)
[ Order (Se
o, 118667/ (24.12.20 QE;SL/ R K . ;gURg Dtd. at
2019 19 2019 MOHABHOI : OLb 2019- No-
12-20 6)
[ _ Order (Se
63 118668/ |24.12.20 ?gggg/ PARTHA c COURT |Dtd. at
2019 19 2016 SARATHI DAS |~° NO. 7 |2019- No-
12-23 6)
118669/ |24.12.20 "E(C)- COURT gijer ;ie
64 5019 19 §g§g7/ A.K.MOHANTY |C. No. 3 |2010- No-
12-20 6)
[ Order (Se
CRLMC- COURT
65 118670/ |124.12.20 2765/2 M K PANT c. NO. O Dtd. at
2019 19 019 oD 2019- No-
12-02 6)
[ Order (Se
BLAPL-
118671/ [24.12.20 COURT |Dtd. at
66 11019 19 ;8?89/ B. DAS €0 No. 7 |2019- No-
12-23 6)
[ Order (Se
BLAPL-
118672/ |124.12.20 COURT |Dtd. at
67 2019 19 ;8?;1/ S. R. BPANL 1C.0- lon 7 |2010- No-
12-23 6)
[ Order (Se
WP (C) - COURT
ca 118673/ [24.12.20 26775/ |G C JENA . NO. 3 Dtd. at
2019 19 5019 oD 2019- No-
12-20 6)
[ ABLAPL Order (Se
CRIMIN
118674/ |24.12.20 |- COURT |Dtd. at
9 019 |19 8ge3/2 | K NRYAK C.0- g "9 l2019- N sc_s No-
018 12-20 14)
[ Order (Se
COPET- CIVIL
118675/ [24.12.20 COURT |Dtd. at
70 15519 19 125/20 B. K. ROUT [C. NO. 1 |2019- gEVISI No-
12-20 3)
[ Order (Se
JCRLA-
118676/ |24.12.20 COURT |Dtd. at
71 5019 19 37/201 H. K. PANDA |C. NO. 22 |2010- No-
12-18 3)
118677/ |24.12.20 ["E(C)~ COURT giger ;ie
7215019 19 ;8?83/ A.K. SWAIN 1C.0- lyy " 25 20109- No-
12-20 3)
;;”118678/ 24.12.20 wp(c)- |GANESH - COURT |order (Se
2019 19 26972/ |CHANDRA : NO. 3 |Dtd. at




___ 2019 JENA OLD 2019- No-
12-20 3)
[ Order (Se
118679/ |124.12.20 we (C) R.K.MOHABHO COURT Dtd. at
74 3563/2 C. NO. 3
2019 19 ois T oip 2019- No-
12-20 3)
[ Order (Se
WP (C)- |GANESH COURT
75 232880/ ig.lZ.Zo 26780/ |CHANDRA c.o. [NO. 3 ggfé_ ;E_
2019 JENA OLD o0 5
[ Order (Se
S 118681/ [24.12.20 ¥§é§>2 R.K. . ;gURg Dtd. at
2019 19 o MOHABHOT : oip 2019- No-
12-20 3)
[ Order (Se
WP (C) - COURT
77 118682/ 124.12.20 0000, b prswaL . No. 3 |Ptd: at
2019 19 5019 oip 2019- No-
12-23 3)
[ ord S
g 118683/ [24.12.20 ggig;; aNas pATT I couRT |pta. ;te
2019 19 010 : NO. 22 |2019- No-
12-18 3)
[ B Order (Se
118684/ [24.12.20 "2{S) = g ¥ MOHABHO COURT |pi 4. at
79 3560/2 c. NO. 3
2019 19 ois T oip 2019- No-
12-20 3)
[ Order (Se
WP (C) - COURT
go 118685/ 124.12.20 o000, b BIswanL  lc. No. 3 |Ptd: at
2019 19 5019 oLb 2019- No-
12-23 3)
[ Order (Se
WP (C) - COURT
g1 |L18686/ 124.12.20 | 1c01, |p. BISWAL |c. No. 3 |Ptd: at
2019 19 5010 oip 2019- No-
12-23 3)
[ Order (Se
o, 118687/ 24.12.20 ?gég>2 R.K. . ;gURg Dtd. at
2019 19 ois MOHABHOT : oLb 2019- No-
12-20 3)
[ Order (Se
WP (C)- |GANESH COURT
83 ééigSS/ ig.lz.zo 26794/ |CHANDRA c.0. [NO. 3 ggﬁé_ ZE_
2019 JENA OLD o0 5
[ Order (Se
gq 118689/ 24.12.20 ggég}z R.K. . ;gURg Dtd. at
2019 19 o1a MOHABHOT : oLb 2019- No-
12-20 3)
[ Order (Se
WP (C) - |GANESH COURT
85 ééiggo/ 28:12:29 26967/ |cHRNDRA c.o. jNo. 3 [D¢9: o
2019 JENA OLD P 5
|86 [118691/ [24.12.20 [wP(C)- [R.K. lc.0. |COURT |order |(se




87

88

89

90
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92

93

94

95

96

97

98

2019 19 3559/2 |MOHABHOI NO. 3 |Dtd. at
018 OLD 2019- No-
12-20 3)
Order (Se
118692/ |24.12.20 ["E(C) COURT 1pi 4. at
26964/ |G. C. JENA NO. 3
2019 19 2019 oD 2019- No-
12-20 3)
_ Order (Se
118693/ |24.12.20 "E{©) COURT |p 4. at
26726/ |N.C.ROUT NO. 3
2019 19 5016 oD 2019- No-
12-20 3)
WA— Order (Se
118694/ |24.12.20 COURT |Dtd. at
2019 19 fg3/20 B.K. LENKA NO. 3 |2019- No-
12-20 3)
Order (Se
WP (C) - |GANESH COURT
232895/ ig.12.2o 26798/ |CHANDRA NO. 3 ggfé_ ;E_
2019 JENA OLD 12-20 3)
Order (Se
118696/ 124.12.20 "ELO)~ |3 ¥ .MOHABHO COURT Ip 4. at
3571/2 NO. 3
2019 19 018 I oD 2019- No-
12-20 3)
_ Order (Se
118697/ |124.12.20 ggéié/ M/S.PURUSOT ;gURg Dtd. at
2019 19 5019 TAM CHULI OLb 2019- No-
12-20 3)
Order (Se
118698/ |24.12.20 g§;§>2 R.K. ;gURg Dtd. at
2019 19 018 MOHABHOI OLb 2019- No-
12-20 3)
Order (Se
WP (C) - COURT
118699/ |24.12.20 26226/ |C. K. BARIK NO. 3 Dtd. at
2019 19 5019 oD 2019- No-
12-20 3)
WP (C) - CHIEF |Order (Se
118700/ [24.12.20 JUSTIC |Dtd. at
2019 19 231;1/ A.PATTINAIK E'S  |2019- No-
COURT [12-19 3)
Order (Se
WP (C) - COURT
118701/ |24.12.20 26310/ |A. K. SWAIN NO. 3 Dtd. at
2019 19 2019 oD 2019- No-
12-20 3)
_ Order (Se
118702/ [24.12.20 ggé%}z R.K. ;gURg Dtd. at
2019 19 018 MOHABHOI OLb 2019- No-
12-20 3)
Order (Se
118703/ |24.12.20 ??éﬁ}z R.K. ;gURg Dtd. at
2019 19 018 MOHABHOI OLb 2019- No-
12-20 3)




_ Order (Se
118704/ |24.12.20 ggég}2 R.K. ;gURg Dtd. at
2019 19 018 MOHABHOI OLb 2019- No-
12-20 3)
Order (Se
118705/ |24.12.20 ?Eég>2 R.K. ;gURg Dtd. at
2019 19 018 MOHABHOI OLb 2019- No-
12-20 3)
Order (Se
RPFAM-
118706/ |24.12.20 COURT |Dtd. at
2019 19 i§3/20 P.K. BEHERA NO. 23 [2019- No-
12-19 3)
118707/ |24.12.20 "E{C)- covrr [pra. &
2019 19 §Sz§3/ M.R. SAHOO NO. 22 |2019- No-
12-20 3)
Order (Se
RPFAM-
118708/ |124.12.20 COURT |Dtd. at
2019 19 ig3/2o P.K. BEHERA NO. 23 [2019- No-
12-19 3)
ABLAPL Order (Se
118709/ |24.12.20 - & snHoo COURT |Dtd. ERMINA at
2019 19 1603/2 : NO. 1 |2019- MTsc—2 [NO-
018 12-20 15)
Order (Se
118710/ |24.12.20 255?20 M.R. DASH, COURT |Dtd. at
2019 19 la ADV NO. 9 |2019- No-
12-19 15)
Order (Se
RPFAM-
118711/ [24.12.20 COURT |Dtd. at
2019 19 iél/zo K.K. JENA NO. 9 [2019- No-
12-19 15)
Order (Se
BLAPL-
118712/ |124.12.20 COURT |Dtd. at
2019 19 ;8?;8/ P K BEHERA NO. 7 |2019- No-
12-23 15)
_ Order (Se
118713/ |24.12.20 "2 (C)— M/S.DINESH COURT |p 4. at
2019 15 25935/ |KUMAR NO. 3 2019— No-
2019 MALLICK OLD 12-20 15)
Order (Se
BLAPL-
118714/ |124.12.20 COURT |Dtd. at
2019 |19 ;8%;9/ A PATNALK NO. 7 |2019- No-
12-23 15)
Order (Se
BLAPL-
118715/ |24.12.20 COURT |Dtd. at
2019 19 ;8?;6/ B K PANDA NO. 7 |2019- No-
12-23 15)
WP (C) - Order (Se
éé?;l6/ ig.lz.zo 26649/ |A.K. NAYAK ;gURgZ Dtd. at
2019 : 2019- No-




| | | [ -z i5)
11 118717/ |24.12.20 ["E(C)~ COURT giger ;ie
2 12019 19 ;gfg9/ M.D.BISWAL NO. 22 |2019- No-
12-20 15)
[ Order (Se
BLAPL-
11 |118718/ |124.12.20 COURT |Dtd. at
3 12019 19 ;8?;7/ S S PAINAIK NO. 7 |2019- No-
12-23 15)
[ WP (C) - Order (Se
11 |118719/ |24.12.20 25787/ M.N. COURT |Dtd. at
4 2019 19 5019 MOHANTY NO. 22 [2019- No-
12-20 15)
[ Order (Se
BLAPL-
11 (118720/ [24.12.20 COURT |Dtd. at
5 12019 19 ;8?;9/ SAMIR BARIK NO. 7 |2019- No-
12-23 15)
[ Order (Se
BLAPL-
11 |118721/ |24.12.20 COURT |Dtd. at
6 2019 19 ;8?;5/ P K BEHERA NO. 7 |2019- No-
12-23 15)
[ WP (C) - Order (Se
11 118722/ 24.12.20 |5 ., [R. DAS COURT |Dtd. at
7 12019 19 5019 NAYAK, ADV NO. 22 [2019- No-
12-20 15)
[ Order (Se
BLAPL-
11 |118723/ |124.12.20 COURT |Dtd. at
8 12019 19 ;8?39/ B K SAHOO NO. 7 |2019- No-
12-23 15)
[ _ Order (Se
11 (1187247 |24.12.20 ggigé/ M/S . SANGRAM COURT |Dtd. gEiECH at
9 12019 19 5018 RATH NO. 22 [2019- i No-
12-20 13)
[ Order (Se
12 1118725/ |24.12.20 ?giig/ s K COURT |Dtd. at
0 |2019 19 5019 TRIPATHY NO. 7 |2019- No-
12-23 13)
[ Order (Se
WP (C) - COURT
12 118726/ 24.12.20 |ooo00" | oo No. 3 |ptd. at
1 [2019 19 5019 oLm 2019- No-
12-23 13)
[ Order (Se
BLAPL-
12 118727/ |124.12.20 COURT |Dtd. at
2 12019 19 ;8?;2/ B.K. DALAI NO. 7 |2019- No-
12-19 13)
[ _ Order (Se
12 |118728/ [24.12.20 ?gi?ﬁo SK. COURT |Dtd. at
3 2019 19 19 KALIMUDDIN NO. 23 |2019- No-
12-19 13)
12 [118729/ [24.12.20 [wp(C)- S RATE COURT |Order WRIT | (Se
4 2019 19 22172/ NO. 22 |ptd. BRANCH |at




—' 2018 2019- -3 No-
12-20 13)
[ Order (Se
12 1118730/ (24.12.20 gg;g;/ NIRANJAN c ;gURg Dtd. at
5 (2019 19 5015 MALLICK : OLb 2019- No-
12-20 13)
[ Order (Se
WP (C) - COURT
12 1118731/ |24.12.20 27683/ |D. BISWAL . NO. 3 Dtd. at
6 2019 19 5019 oLD 2019- No-
12-23 13)
[ Order (Se
12 1118732/ (24.12.20 gf;gi/ SAILENDRA c ;gURg Dtd. EEiECH at
7 [2019 19 2019 BISWAL : OLb 2019- 3 No-
12-20 14)
[ Order (Se
WP (C) - COURT
12 1118733/ |24.12.20 26969/ |G.C. JENA . NO. 3 Dtd. at
8 2019 19 5019 oD 2019- No-
12-20 14)
[ Order (Se
12 1118734/ |24.12.20 Vggé%/ D. K. . ;gURg Dtd. at
9 12019 19 2019 MOHANTY : OLb 2019- No-
12-20 14)
[ Order (Se
WP (C) - COURT
13 1118735/ |24.12.20 26225/ |c. K. BARIK |C. NO. 3 Dtd. at
0 [2019 19 5016 oD 2019- No-
12-20 14)
[ WP (C) - Order (Se
13 /118736/ (24.12.20 COURT |Dtd. at
1 2019 19 28%24/ N. RAO C- NO. 22 |2019- No-
12-20 14)
[ WE (C) CHIEF |Order (Se
13 /118737/ |24.12.20 1028/2 M. N. c JUSTIC |Dtd. at
2 |2019 19 016 MOHANTY : E'S 2019- No-
COURT |11-26 14)
[ Order (Se
WP (C) - WRIT
131118738/ |24.12.20 COURT |Dtd. at
3 2019 19 22224/ |L-D. PRNDA - (C-O- iyo 22 l2010- BRAICH Ino-
12-20 41)
[ WE (C) CHIEF |Order (Se
13 /118739/ (24.12.20 JUSTIC |Dtd. at
4 2019 19 53%7/ J SAHOO €0 lgvg  |2010- No-
COURT [12-19 41)
[ WP (C) - Order (Se
13 /118740/ |24.12.20 26559/ M. R. c COURT |Dtd. at
5 [2019 19 5019 ROUTRAY : NO. 22 |2019- No-
12-20 41)
[ WP (C) - Order (Se
13 /118741/ (24.12.20 COURT |Dtd. at
6 |2019 19 ;8%5/ S.K.SAMAL - 1C.0-lon 20 2019- No-
12-20 41)
13 [118742/ [24.12.20 [wP(C)- M. R lc.0. |COURT |order |(se




12019

19 26556/ |ROUTRAY NO. 22 |btd. at
2019 2019- No-
12-20 41)
WP (C) - CHIEF |Order (Se
118743/ |124.12.20 JUSTIC |Dtd. at
5019 19 ;giSS/ A PATTNAIK [C.O. E's 2019- No-
COURT |12-19 41)
WP (C) - Order (Se
118744/ |24.12.20 26872/ M. R. co COURT |Dtd. at
2019 19 2019 ROUTRAY T INO. 22 {2019- No-
12-20 41)
WP (C) - CHIEF |Order (Se
118745/ |24.12.20 26621/ TAPAN KU co JUSTIC |Dtd. at
2019 19 5019 NAYAK T E'Ss 2019- No-
COURT |12-19 41)
WP (C) - Order (Se
118746/ |24.12.20 26612/ M. R. c.0 COURT |Dtd. at
2019 19 2019 ROUTRAY T INO. 22 [2019- No-
12-20 41)
Order (Se
118747/ |24.12.20 ggégé/ M. R. co COURT |Dtd. gii;CH at
2019 19 2019 ROUTRAY T INO. 22 |2019- i No-
12-20 36)
WA— Order (Se
118748/ |124.12.20 COURT |Dtd. at
5019 19 i§3/20 S K MOHANTY |C.O. No. 3 |2019- No-
12-20 36)
RFA— Order (Se
118749/ |24.12.20 COURT |Dtd. at
5019 19 330/20 G. C. BARIK [C.O. NO. 22 |2010- No-
12-20 36)
WA— Order (Se
118750/ |124.12.20 COURT |Dtd. at
2019 19 i§3/20 M ROSAHOO 1C.0- lyg 3 |2010- No-
12-20 36)
Order (Se
WP (C) - WRIT

118751/ |24.12.20 GENE Dtd. 19.3.1 at
5019 19 3322/2 P.K.MISHRA | .= 2012- |2 ?iANCH No-
04-06 7)
118752/ |24.12.20 ggégé; S s xam c o, |COURT gij?r ;ie
2019 19 5019 T T INO. 22 (2019- No-
12-20 7)
WA— Order (Se

118753/ |24.12.20 COURT |Dtd. at
5019 19 339/20 S K PARIDA |[C.O. NOo. 3 |2019- No-
12-19 7)
WA— Order (Se

118754/ |124.12.20 COURT |Dtd. at
2019 19 i39/20 S K RATH c.0. NO. 3 [2019- No-
12-19 7)




WA— Order (Se
118755/ |24.12.20 COURT |Dtd. at
2019 19 ig0/2o S K RATH NO. 3 |2019- No-
12-19 7
Order (Se
118756/ |24.12.20 22;32/ R.K. ;gURg Dtd. at
2019 19 sors’ |morABHOT oo C |2019- No-
12-20 7)
WA— Order (Se
118757/ |124.12.20 COURT |Dtd. at
2019 19 ig4/2o S K PARIDA NO. 3 |2019- No-
12-19 7
Order (Se
118758/ |24.12.20 gz;g;/ D.K. ;gURg Dtd. at
2019 19 coao’’ [moranTy oo o |2019- No-
12-20 7
Order (Se
118759/ |24.12.20 g?ggc;z BRUNDABAN COURT Dtd. at
2019 19 e NAYAK NO. 22 |2019- No-
12-20 7)
ABLAPL Order (Se
118760/ |24.12.20 - COURT |Dtd. at
2019 19 17705, | R PRADHAN NO. 1 |2019- No-
2019 12-20 7
Order (Se
118761/ |24.12.20 gg;gi/ M/S.PURUSOT ;gURg Dtd. at
2019 19 Soro ) |ram cruLT oo 2 J2o1e- No-
12-20 7)
CMP— Order (Se
118762/ |24.12.20 COURT |Dtd. at
2019 |19 5130/2 . BAG NO. 22 [2019- No-
12-20 7
Order (Se
118763/ [24.12.20 ¥§;§>2 R K ;gURg Dtd. at
2019 19 . MOHABHOTI oo |2019- No-
12-20 7)
CMP— Order (Se
118764/ |24.12.20 COURT |Dtd. at
2019 |19 L8072 |S.S. BISHAL NO. 22 [2019- No-
12-20 7
Order (Se
118765/ [24.12.20 ¥§;§>2 R K ;gURg Dtd. at
2019 19 e MOHABHOTI oo O |2019- No-
12-20 7)
RFA— Order (Se
118766/ |24.12.20 28420 P. C. COURT |Dtd. at
2019 19 o MOHANTY NO. 22 |2019- No-
12-20 7
WP (C) - COURT |Order (Se
éé§;67/ ig.lz.zo 26777/ |G.C. JENA NO. 3 |Dtd. at
2019 OLD  |2019- No-




[ ] 12-20 7)
[ Order (Se
16 118768/ |24.12.20 f§é§>2 s. K. ;gURg Dtd. at
3 12019 19 008 BEHERA oip 2019- No-
12-20 7)
[ Order (Se
16 1118769/ |24.12.20 fgég}z A. K. ;gURg Dtd. at
4 12019 19 008 BHUYAN orm 2019- No-
12-20 7)
[ Order (Se
16 118770/ |24.12.20 "E(C) COURT |pi 4. at
25452/ |R DAS NO. 3
5 12019 19 oo oib 2019- No-
12-20 7)
[ CHIEF |Order (Se
CONTC-
16 1118771/ |24.12.20 JUSTIC Dtd. at
6 |2019 19 3583/2 D. SAMAL E'S  |2019- No-
COURT [12-19 7)
[ Order (Se
16 118772/ |124.12.20 gg;gé/ CHINTU COURT |Dtd. EEiECH at
7 12019 19 oo SAMAL NO. 22 |2019- -l No-
12-20 1)
[ CHIEF |Order (Se
CONTC-
16 1118773/ |24.12.20 JUSTIC Dtd. at
8 2019 19 3583/2 N.K. NAYAK E'S  |2019- No-
COURT [12-19 1)
[ Order (Se
RPFAM-
16 118774/ |124.12.20 COURT |Dtd. at
9 2019 19 i;8/20 P K SINGH NO. 23 2019- No-
12-19 1)
___ CHIEF |Order (se
17 [118775/ [24.12.20 233201 S.R. JUSTIC Dtd. Eézigl at
0 2019 19 5 MALLICK E'S 2019- o No-
COURT [12-18 1)
[ Order (Se
17 |118776/ |24.12.20 We (C) M/S . PRABASH COURT |Dtd. at
1 12019 19 4587/2 |CHANDRA NO. 22 |2019- No-
015 PATTNATK Py 0
[ WP (C) - Order (Se
17 118777/ [24.12.20 |yc e’ [B COURT |Dtd. at
2 2019 19 019 SAMANTARAY NO. 22 |2019- No-
12-20 1)
[ WP (C) - Order (Se
17 118778/ |124.12.20 COURT |Dtd. at
3 12019 19 3527/2 S. C. DASH NO. 22 |2019- No-
12-17 1)
___ CHIEF |Order (se
ITA- CIVIL
17 1118779/ |24.12.20 JUSTIC Dtd. at
4 |o1e s 20/201 J.R.BEHERA pre 016 gEVISI e
COURT [12-18 1)
17 118780/ [24.12.20 WP (C)- s COURT |Order (Se
5 12019 19 25758/ |BHANJADEO NO. 22 |Dtd. at




2019 2019- No-
12-20 1)
RVWPET CHIEF |Order (se
118781/ |24.12.20 |- JUSTIC |Dtd. at
2019 19 221/20 P+ SAMAL E'S  |2019- No-
19 COURT |12-18 1)
Order (Se
WP (C) - WRIT
118782/ |24.12.20 COURT |Dtd. at
5019 19 igo/zo M. M. PANDA NO. 3 2019- ?EANCH No-
12-23 46)
Order (Se
118783/ |24.12.20 "E(C) COURT 1p 4. at
25872/ |T BAG NO. 3
2019 19 010 oLb 2019- No-
12-20 46)
WRIT | (Se
Order
118784/ |24.12.20 Z§£g>£ 5.R. COURT |Dtd. privsbodiadl
2019 19 MALLICK NO. 21 |2019-
012 Too1g TON 112
BENCH) |)
WP (C) - Order ;ie
118785/ |24.12.20 COURT |Dtd.
2019 19 ;gf;l/ R. R. DAS NO. 21 [2019- Ti;
12-20 )
WRIT | (Se
Order
118786/ [24.12.20 ggigig D.D. COURT |Dtd. ?i?ggg o
2019 19 MOHANTY NO. 21 |2019-
012 ooig TON 112
BENCH) |)
CMP- Order ;ie
118787/ [24.12.20 |g,° 0 [P. C. COURT |Dtd. Too
2019 19 MOHANTY NO. 1 |2019-
7 112
12-20 )
WP (C) - Order ;ie
118788/ |124.12.20 COURT |Dtd.
2019 19 ;giéZ/ A K SWAIN NO. 22 [2019- ?iz
12-20 )
P (C) - CHIEF |Order ;ie
118789/ |24.12.20 25613/ |C.R. NAYAK JUSTIC |Dtd. No-
2019 19 019 E'S 2019- 112
COURT |12-19 )
CMP— Order ;ie
118790/ |24.12.20 COURT |Dtd.
5019 19 34/201 M/S.P.C.KAR No. 1 |2019- Ti2
12-20 )
' WP (C) - COURT |Order WRIT | (Se
;éi;gl/ ig'12'20 22827/ |P K BARIK NO. 3 |Dtd. BRANCH |at
2019 OLD 2019- -7 No-




[ | | | L 12-20 5)

[ WE (C) CHIEF |Order (Se
18 1118792/ |24.12.20 JUSTIC |Dtd. at

7 |5019 19 28139/ R.C. MUDULT C.O0. .,g 2019- No-
COURT [12-19 5)

[ CMP— Order (Se
18 |118793/ (24.12.20 COURT |Dtd. at

s 12019 19 34/201 P. K. BARIK |C.O. NGo. 1 |2010- No-
12-20 5)

[ CMP— Order (Se
18 118794/ (24.12.20 COURT |Dtd. at

9 2019 19 (1):1327/2 R. K. RATH 1C.0- lyg 22 |2010- No-
12-20 5)

[ WP (C) - Order (Se
19 1118795/ |24.12.20 COURT |Dtd. at

0 12019 19 285’37/ N RAO C-0- No. 22 |2019- No-
12-20 5)

[ Order (Se

CMP- WRIT

19 118796/ (24.12.20 COURT |Dtd. at

1 |2019 19 éi21/2 R. K. BARIK (C.O. o070, | 000 ?gANCH No-
12-20 22)

19 118797/ |24.12.20 ["E(C)~ COURT gijer E(lie

2 12019 19 283;7/ K P BEHERA |C.O. NO. 22 |2019- No-
12-20 22)

[ WP (C) - CHIEF |Order (Se
19 1118798/ [24.12.20 JUSTIC |Dtd. at

3 2019 19 ;gng A.PATINAIK 1C.0. lgig 3010- No-
COURT |12-19 22)

[ _ Order (Se
19 [118799/ [24.12.20 (9:245/20 P. N. < o. |COURT |Dtd. gggw at

4 12019 19 19 BEHERA Yt NO. 1 |2019- 5 No-
12-20 7)

[ WP (C) - CHIEF |Order (Se
19 1118800/ [24.12.20 25761/ M/S.A.PATTN c.0 JUSTIC |Dtd. at

5 [2019 19 2019 AIK U E'S 2019- No-
COURT |12-19 7)

[ CMP— Order (Se
19 1118801/ |24.12.20 638/20 P. N. c.o. |COURT Dtd. at

6 12019 19 17 BEHERA YT INO. 22 |2019- No-
12-20 7)

[ Order (Se
19 1118802/ |24.12.20 256(?/2 R K <o ;gURg Dtd. at

7 2019 19 o018 MOHABHOI T OLb 2019- No-
12-20 7)

[ S CHIEF |Order (Se
19 1118803/ |24.12.20 JUSTIC |Dtd. at

s 12019 19 ééiZS/ R.K. BISOI [C.O. E's 2019- No-
COURT [12-19 7)

19 [118804/ [24.12.20 [cMp- COURT |Order (Se
9 12019 19 638/20 B. P. OJHR |C.O. NO. 22 |Dtd. at




___ 17 2019- No-
12-20 7

[ Order (Se
20 /118805/ (24.12.20 251(3)2/ M/S SANGRAM c COURT |Dtd. YQS\ECH at

0 12019 19 co1e’! |ramH O+ INo. 22 |2019- o No-
12-20 13)

[ Order (Se
20 1118806/ |24.12.20 ggég}z R.K. . ;gURg Dtd. at

1 12019 19 oo MOHABHOTI O Sop C |eo1s- No-
12-20 13)

[ Order (Se
20 1118807/ |24.12.20 g§é§>2 R K . ;gURg Dtd. at

2 12019 19 o MOHABHOT O 07 |2ote- No-
12-20 13)

20 [118808/ [24.12.20 "E(C)- covrr [ped e

3 12019 19 221;9/ TAPAN SWAIN |C.0. |yq " 95 |2019- No-
12-20 13)

[ Order (Se
20 1118809/ |24.12.20 g§é§>2 R.K. . ;gURg Dtd. at

4 12019 19 o MOHABHOTI O Son C |eo1s- No-
12-20 13)

20 118810/ |24.12.20 "E(C)- COURT gijer ;ie

5 12019 19 22322/ M. R. SAHOO C.0-y5 " 95 |2010- No-
12-20 13)

[ RVWPET Order (se
201118811/ |24.12.20 |- COURT |Dtd. at

6 |2019 19 237/20 (B K PATI €0 No. 3 |2019- No-
19 12-19 13)

[ B Order (Se
20 1118812/ 124.12.20 ggéi}2 R.K. - ;gURg Dtd. at

7 12019 19 o MOHABHOT O 007 2ote- No-
12-20 13)

[ CHIEF |Order (Se
20 1118813/ 124.12.20 g?ggfz K. C. . JUSTIC Dtd. at

8 12019 19 . PRADHAN O« lgvs  |2010- No-
COURT |12-20 13)

[ B Order (Se
20 118814/ |24.12.20 ggéi}2 R.K. . ;gURg Dtd. at

9 2019 19 o MOHABHOT O 207 2ote- No-
12-20 13)

[ Order (Se
21 118815/ |24.12.20 ggig;/ M/S. SANGRAM |, COURT |Dtd. gEiECH at

0 12019 19 soro’! |rath O+ INo. 22 |2019- o No-
12-20 13)

[ S CHIEF |Order (Se
211118816/ |24.12.20 JUSTIC |Dtd. at

1 12019 19 ;8?@6/ U.CHHOTRAY 1C.0. gvg hp1g- No-
COURT |12-19 13)

21 [118817/ [24.12.20 [wP(C)- M R SAHOO  [C.O. |COURT |order |(se




12019

19 26489/ NO. 22 |Dtd. at
2019 2019- No-
12-20 13)
CHIEF |Order (Se
118818/ |24.12.20 We (C) M/S.KAILASH JUSTIC |Dtd. at
8906/2 |CHANDRA
2019 19 019 SAHOO E'S 2019- No-
COURT |[12-19 13)
CMP— Order (Se
118819/ [24.12.20 COURT |Dtd. at
2019 19 éig9/2 P BASTIA NO. 1 |2019- No-
12-20 13)
WP (C) - Order (Se
118820/ |124.12.20 26344/ M/S.B.SAMAN COURT |Dtd. at
2019 19 2019 TARAY NO. 3 [|2019- No-
12-20 13)
MACA- court |0rder (Se
118821/ [24.12.20 676/20 |S X BRAHMA No. » |ptd. at
2019 19 19 o 2019- No-
12-19 13)
118822/ [24.12.20 we (C) - COURT gijer ;ie
2019 19 28%28/ N. RAO NO. 22 |2019- No-
12-20 13)
Order (Se
WP (C)- |M/S.
118823/ |124.12.20 COURT |Dtd. at
2019 19 ;8?@6/ s'S“MANTARA NO. 22 |2019- No-
12-20 13)
Order (Se
WP (C) - COURT
118824/ [24.12.20 27750/ |p. BISWAL No. 3 |Ptd. at
2019 19 019 oL 2019- No-
12-23 13)
ord S
118825/ |24.12.20 ggégé; CAPAN SHAIN S ;te
2019 19 2019 NO. 22 |2019- No-
12-20 13)
_ Order (Se
118826/ [24.12.20 ggéi}z R.K. ;gURg Dtd. at
2019 19 o018 MOHABHOT OLb 2019- No-
12-20 13)
Order (Se
118827/ [24.12.20 ggéi>2 R.K. ;gURg Dtd. at
2019 19 018 MOHABHOI oL 2019- No-
12-20 13)
CMP— Order (Se
118828/ [24.12.20 COURT |Dtd. at
2019 19 fé7/20 P K SWAIN NO. 22 |2019- No-
12-20 13)
TRP (C) Order (Se
118829/ [24.12.20 - T 8. Das ;gURg Dtd. at
2019 19 424/20 |77 oL 2019- No-
19 12-20 13)




TRP (C) Order (Se
118830/ (24.12.20 |- SAUMYA COURT Ipig. at
RANJAN NO. 2
2019 19 425/20 |SUR oo - |2019- No-
19 12-20 13)
TRP (C) Order (Se
118831/ [24.12.20 - SANJIT KU ;gURg Dtd. at
2019 19 259/20 |DAS oo & |2019- No-
17 12-20 13)
TRP (C) Order (Se
COURT

118832/ |24.12.20 |- Dtd. at
2019 19 431/20 [B-F- TUNGA ggb 2 |2010- No-
19 12-20 13)
ABLAPL Order (Se
118833/ [24.12.20 - COURT |Dtd. at
2019 19 1117g, [B-K. DALAI NO. 1 |2019- No-
2019 12-19 13)
TRP (C) Order (Se
118834/ [24.12.20 |- K IENA ;gURg Dtd. at
2019 19 259/20 oo - |p019- No-
17 12-20 13)
ABLAPL Order (Se
118835/ [24.12.20 - COURT |Dtd. at
2019 19 16371, |[F-K. LENKA NO. 9 |2019- No-
2019 12-20 13)
Order (Se

RPFAM-
118836/ |24.12.20 COURT |Dtd. at
2019 19 igl/2o J. SAHOO NO. 9 |2019- No-
12-20 13)
TRP (C) Order (Se
118837/ |24.12.20 - ¥ IENA ;gURg Dtd. at
2019 19 259/20 oo~ |2019- No-
17 12-12 13)
ABLAPL Order (Se
118838/ |24.12.20 |- R. DAS COURT |Dtd. at
2019 19 11197, [F- NO. 1 |2019- No-
2019 12-19 13)
Order (Se

RPFAM-
118839/ [24.12.20 COURT |Dtd. at
2019 19 54/201 A.K. ROUL NO. 23 2019- No-
12-19 13)
ABLAPL Order (Se
118840/ |24.12.20 |- COURT |Dtd. at
2019 19 11138, [F-K. BARIK NO. 1 |2019- No-
2019 12-19 13)
Order (Se

RPFAM-
118841/ |24.12.20 COURT |Dtd. at
2019 19 54/201 P.K. MISHRA NO. 23 2019- No-
12-19 13)
COURT |Order (Se
éé§242/ i;l.lZ.ZO g?gg;{% G SUNDARA NO. 3 Dtd. at
OLD  |2019- No-




[ | | | 12-20 13)
23 118843/ |24.12.20 £ (C)- covrr [ped e
8 12019 19 ;gfg7/ M. NAYAK NO. 3 |2019- No-
12-19 13)
[ TRP (C) Order (Se
23 118844/ [24.12.20 - o % suALn ;gURg Dtd. at
9 |2019 19 259720 |F-%- oo & |2019- No-
19 12-20 13)
[ _ Order (Se
24 118845/ |24.12.20 gg;gé/ R.K. ;gURg Dtd. at
0 12019 19 co1s’ MomaBrOT oo > Jeo1e- No-
12-20 13)
[ TRP (C) Order (Se
24 118846/ |24.12.20 |- & mour ;gURg Dtd. at
1 2019 19 227/20 [B- oo O |2019- No-
17 12-20 13)
[ Order (Se
WP (C) - COURT
24 118847/ [24.12.20 [ (00 L co XY ot at
2 12019 19 o0 oo > J01e- No-
12-20 13)
24 |118848/ |24.12.20 "E(C)- COURT gijer ;ie
3 12019 19 ;3?27/ MADAN DAS NO. 3 |2019- No-
12-19 13)
[ WRIT | (Se
Order
24 1118849/ |24.12.20 "BV~ Iprr1p Dtd. BRANCH at
4 2019 19 16066/ SAMAL DR (J) 2019- (DIVIS |No-
2018 e IoN 113
BENCH) |)
TRP (C) S K Order ;ie
24 1118850/ |24.12.20 |- K. Dtd.
5 12019 19 173/20 iiéNJADEO’ PR (J) 12019- Ti3
17 12-20 |
- (Se
Order
RPFAM- at
24 1118851/ |24.12.20 COURT |Dtd.
6 |2019 19 i;4/20 K. K. JENA NO. 23 /2019- Ti3
12-20 |
- (Se
Order
WP (C) — COURT at
§4 éé§§52/ ig-lZ-ZO 27077/ |P.K. LENKA NO. 2 28?5_ No-
2019 orp (35100 }13
- (Se
TRPCRL Order
24 118853/ [24.12.20 |- GANESH FoOR7 Ipta. o
8 12019 19 102/20 |SAHOO oop o o1e- g
19 12-19 )
24 [118854/ [24.12.20 |[TRP(C) |A.K. MISHRA [C.O. [COURT |order M.J.C. |(se




12019

19 - NO. 9 |Dtd. at
123/20 2019- No-
19 12-20 0)
Order (Se
118855/ |24.12.20 ?ggfﬁo BIKRAM COURT |Dtd. at
2019 19 19 BEHERA NO. 23 (2019- No-
12-20 6)
TRP (C) Order (Se
118856/ |24.12.20 - SRINIBASH ;gURg Dtd. at
2019 19 53/201 |MOHANTY OLb 2019- No-
8 12-20 o)
ABLAPL Order (Se
118857/ |24.12.20 |- COURT |Dtd. at
2019 19 11273/ P.K. BARIK NO. 1 |2019- No-
2019 12-19 6)
WP (C) - Order (Se
118858/ |24.12.20 26351/ M/S.B.SAMAN COURT |Dtd. at
2019 19 2019 TARAY NO. 1 [2019- No-
12-20 o)
Order (Se
118859/ |24.12.20 T?gézo A.K. ;gURg Dtd. at
2019 19 . MOHANTY OLb 2019- No-
12-20 6)
WP (C) - Order (Se
118860/ |24.12.20 24424 PITABAS COURT |Dtd. at
2019 19 2012 NAYAK NO. 5 [2019- No-
12-20 o)
ABLAPL Order (Se
118861/ |24.12.20 |- COURT |Dtd. at
2019 19 11448, [N- SAHOO NO. 1 |2019- No-
2019 12-20 0)
Order (Se
118862/ |24.12.20 ggégé/ T.K.J. ;gURg Dtd. at
2019 19 2019 SAMANTA OLb 2019- No-
12-20 6)
B M/S.SHARMIS Order (Se
118863/ |24.12.20 222332 THA SAMAL, ;gURg Dtd. at
2019 19 019 S.SAMAL, OLb 2019- No-
P.SAMAL 12-18 6)
ABLAPL Order (Se
118864/ |24.12.20 |- T.K.J. COURT |Dtd. at
2019 19 11235/ |SAMANTA NO. 1 [2019- No-
2019 12-19 6)
ABLAPL Order (Se
118865/ |24.12.20 |- 2Ei§g§A COURT |Dtd. at
2019 19 17963/ PRADHAN NO. 1 [2019- No-
2019 12-23 o)
TRPCRL Order (Se
COURT

118866/ |24.12.20 |- Dtd. at
2019 19 56/201 B MANSINGH gfb % |2010- No-
9 12-20 6)




WP (C) - Order (Se
118867/ [24.12.20 COURT |Dtd. at
2019 19 ;8;;9/ M.D.BISWAL NO. 22 |2019- No-
12-20 6)
WP (C) - Order (Se
118868/ [24.12.20 26348/ M/S.B.SAMAN COURT |Dtd. at
2019 19 5019 TARAY NO. 22 |2019- No-
12-20 6)
Order (Se
CRLMC-

118869/ |24.12.20 COURT |Dtd. at
2019 19 8?;5/2 S K. MOHANTY NO. 3 |2019- No-
12-20 6)
TRPCRL Order (Se

118870/ |24.12.20 - S.K. ;gURg Dtd. at
2019 19 56/201 |BHANJADEO OLb 2019- No-
9 12-20 6)
TRP (C) Order (Se

118871/ [24.12.20 - b % mA ;gURg Dtd. at
2019 19 53/201 OLb 2019- No-
8 12-20 6)
TRP (C) Order (Se

118872/ [24.12.20 - S ;gURg Dtd. at
2019 19 413/20 T OLb 2019- No-
19 12-20 6)
Order (Se

118873/ |124.12.20 giggsz NIRANJAN ;gURg Dtd. at
2019 19 019 SAHOO OLb 2019- No-
12-20 6)
_ Order (Se

118874/ |24.12.20 ggggfz M/S.BIDYADH COURT |Dtd. at
2019 19 019 AR MANSINGH NO. 3 |2019- No-
12-20 6)
TRP (C) Order (Se

118875/ [24.12.20 - . ;gURg Dtd. at
2019 19 402/20 : OLb 2019- No-
19 12-20 6)
TRPCRL Order (Se

118876/ |24.12.20 - S.R. ;gURg Dtd. at
2019 19 123/20 |PRADHAN OLb 2019- No-
19 12-20 6)
WA— Order (Se

118877/ |124.12.20 COURT |Dtd. at
2019 19 igO/ZO G C DAS NO. 1 |2019- No-
12-19 6)
_ Order (Se

118878/ |124.12.20 233232 D. R. COURT |Dtd. at
2019 19 019 BEHERA NO. 1 |2019- No-
12-20 6)
TRP (C) Order (Se

éé§279/ ig.12.20 - T.K. BARIK DR (J) |Dtd. at
321/20 2019- No-




[ ] 19 | 12-20 6)

[ _ Order (Se
27 1118880/ 124.12.20 gg;s;/ R.K. ;gURg Dtd. at

5 12019 19 se1s | MomaBHOT oo > Je01e- No-
12-20 6)

[ Order (Se
27 118881/ |24.12.20 ¥§é§>2 R. K. ;gURg Dtd. at

6 12019 19 s MAHABHOI oo O |2019- No-
12-20 6)

[ TRP (C) Order (Se

COURT

27 1118882/ 124.12.20 |- Dtd. at

7 12019 19 a16/20 |°-X. BEHERA gfb 2 |2010- No-
19 12-20 6)

[ WA— Order (Se
27 1118883/ 124.12.20 COURT |Dtd. at

8 2019 19 i;3/20 S K BEHERA NO. 3 |2019- No-
12-19 6)

[ Order (Se
27 1118884/ |24.12.20 ¥§é§>2 R. K. ;gURg Dtd. at

9 2019 19 o MAHABHOT oo > J01e- No-
12-20 6)

28 118885/ |24.12.20 |"E{C)= covrr [pra. &

0 12019 19 ggzg4/ D. PARIDA NO. 9 |2019- No-
12-18 6)

[ Order (Se
28 1118886/ |24.12.20 22;31/ P.L. ;gURg Dtd. EE;ECH at

1 12019 19 So1s | MISHREA oo 3 J2o1e- o No-
12-20 27)

28 118887/ |24.12.20 "E(C)- COURT giger ;ie

2 |2019 19 ;gig7/ S.C. DAS NO. 9 |2019- No-
12-18 27)

[ Order (Se

WP (C) - COURT WRIT

28 1118888/ |24.12.20 26797/ |P.L. MISHRA NO. 3 btd. BRANCH at

3 12019 19 Cono oo |2019- 9 No-
12-20 27)

[ WP (C) - Order (Se
26 118889/ [24.12.20 ). 7o) " M/S.S.K.BHA COURT |Dtd. at

4 2019 19 co1a INgapEO NO. 22 |2019- No-
12-20 27)

[ WP (C) - Order (Se
28 1118890/ |24.12.20 24966/ M/S.GIRIDHA COURT |Dtd. at

5 12019 19 co1o’ [T stNGH NO. 9 |2019- No-
12-20 27)

[ WP (C) - Order (Se
28 118891/ [24.12.20 ) 70)7 M/5.5.K.BHA COURT |Dtd. at

6 2019 19 so1s. INgapEO NO. 22 |2019- No-
12-20 27)

28 [118892/ [24.12.20 [RSA- M/S.SARAT COURT |order SECOND | (se
7 2019 19 46/201 |CH.SATAPATH NO. 3 Dtd. APPEAL at




7 Y 2019- No-
12-20 4)
Ord S
118893/ [24.12.20 ggég;; b MOHANTY COURT |pta. ;te
2019 19 5019 T NO. 9 [2019- No-
12-20 4)
WRIT (Se
Order
WP (C) - BRANCH |at
%é§294/ ig-lZ-ZO 22357/ |R.K. SAHOO ;gURgZ 28?5_ (DIVIS |No-
2019 : 12-20 ION 109
BENCH) |)
RSA- Order (Se
118895/ |24.12.20 Dtd. SECOND |at
2019 19 138/20 M. K. RATH PR (J) 15019- APPEAL |No-
12-20 5)
Order (Se
WP (C) - COURT
118896/ [24.12.20 27150/ |s.B. BISWAL Mo, 3 Dtd. at
2019 19 5019 oLD 2019- No-
12-20 5)
Order (Se
118897/ [24.12.20 ?5;32/ M/S.S.P.MAN ;gURg Dtd. at
2019 19 5019 GARAJ OLb 2019- No-
12-20 5)
RSA— Order (Se
118898/ |24.12.20 COURT |Dtd. SECOND |at
2019 19 1;1/20 K. 5. SAHU NO. 3 [2019- APPEAL |No-
12-20 5)
Order (Se
WP (C) - COURT WRIT
118899/ 124.12.20 26951/ |S.K. PARIDA NO. 3 Dtd. BRANCH |2©
2019 19 5019 oLD 2019- i No-
12-20 35)
ABLAPL Order (Se
118900/ |24.12.20 |- COURT |Dtd. at
2019 19 17864/ B DALAL NO. 1 |2019- No-
2019 12-20 35)
Order (Se
WP (C) - COURT
118901/ |24.12.20 26782/ |G.C. JENA NO. 3 Dtd. at
2019 19 5015 oD 2019- No-
12-20 35)
Ord S
118902/ [24.12.20 ?Eéié} 0 o bas COURT |pta. ;te
2019 19 5019 o NO. 3 |2019- No-
12-19 35)
ABLAPL Order (Se
118903/ [24.12.20 |- COURT |Dtd. at
2019 19 17995/ B MOHAPATRA NO. 1 |2019- No-
2019 12-23 35)
Order (Se
118904/ |24.12.20 gségi/ R.K. ;gURg Dtd. at
2019 19 5019 MOHABHOI OLb 2019- No-
12-20 35)




_ Order (Se

118905/ [24.12.20 T’;Ség;/ R.K. ;gURg Dtd. at
2019 19 2019 MOHABHOTI OLb 2019- No-
12-20 35)
ABLAPL Order (Se

118906/ |24.12.20 |- ﬁigﬁiN COURT |Dtd. at
2019 19 17994/ SAHOO NO. 1 |[2019- No-
2019 12-23 35)
_ Order (Se

118907/ |24.12.20 ggig;/ M/S SANGRAM COURT |Dtd. EEiECH at
2019 19 5018 RATH NO. 22 (2019- 3 No-
12-20 13)
ABLAPL Order (Se

118908/ |24.12.20 |- G. COURT |Dtd. at
2019 19 17996/ |JAYASINGH NO. 1 |2019- No-
2019 12-23 13)
ABLAPL Order (Se

118909/ |24.12.20 |- COURT |Dtd. at
2019 19 17998/ N C ROUT NO. 1 [2019- No-
2019 12-23 13)
ABLAPL Order (Se

118910/ |24.12.20 |- COURT |Dtd. at
2019 19 18003, [N K LENKA NO. 1 |2019- No-
2019 12-23 13)
Order (Se

118911/ |24.12.20 f??g% o oas COURT |Dtd. at
2019 19 011 : NO. 1 [2019- No-
12-19 13)
RSA— Order (Se

118912/ (24.12.20 475/20 D.K. COURT |Dtd. SECOND |at
2019 19 13 MOHANTY NO. 3 |2019- APPEAL |No-
12-20 4)
RSA- Order (Se

118913/ |24.12.20 COURT |Dtd. SECOND |at
2019 19 150/20 K.S. SAHU NO. 3 |2019- APPEAL |No-
12-20 5)
ABLAPL Order (Se

118914/ |24.12.20 |- BALARAM COURT |Dtd. at
2019 19 17727/ |SINGH NO. 1 |[2019- No-
2019 12-20 5)
ABLAPL Order (Se

118915/ |24.12.20 |- COURT |Dtd. at
2019 19 17726/ M BARAL NO. 1 |2019- No-
2019 12-20 5)
ABLAPL Order (Se

118916/ |24.12.20 |- M.R. COURT |Dtd. at
2019 19 17918/ |ROUTRAY NO. 1 |[2019- No-
2019 12-20 5)
118917/ [24.12.20 *PPAFE v R, court [JTeeT (8e
2019 19 17921/ ROUTRAY NO. 1 2019- No-




[ ] 2019 | 12-20 '5)
[ _ Order (Se
31 1118918/ [24.12.20 gg;g;/ R.K. . ;gURg Dtd. at
3 12019 19 o1 | [MOHABHOT : onm 2019- No-
12-20 5)
[ Order (Se
WP (C) - COURT WRIT
311118919/ 124.12.20 05,5, b 1. MIsHRA |C. No. 3 |Ptd- BRANCH |2°
4 12019 19 So1o orm 2019- e No-
12-20 41)
[ ABLAPL Order (se
311118920/ |24.12.20 |- KADAMBINI C COURT Dtd. at
5 12019 19 17857/ |SAHOO 9+ Ino. 1 |2019- No-
2019 12-20 41)
[ WA— Order (Se
31 1118921/ [24.12.20 COURT |Dtd. at
6 |2019 19 fg8/20 R. R.DAS 1C.0. g "3 |2010- No-
12-20 41)
[ Order (Se
31 |118922/ 124.12.20 255?\51 M.K. c COURT |Dtd. FIRST |at
7 2019 19 9 MOHANTY . NO. 9 2019- APPEAL |No-
12-20 2)
31 118923/ |24.12.20 "E(C)- COURT gijer ;ie
8 2019 19 223;9/ B. K. LENKA C.0. |y 3 |2010- No-
12-19 2)
[ WP (C) - Order (Se
31 |118924/ 24.12.20 COURT |Dtd. at
9 2019 19 235;4/ N.K. ROUT 1C.0- Iyq . 22 |2010- No-
12-20 2)
[ _ Order (Se
32 1118925/ [24.12.20 ?gégé/ p. C. . COURT |Dtd. gEiECH at
0 12019 19 015 | |TRIPATHY ‘Y Ino. 22 2019- o No-
12-20 21)
[ Order (Se
WP (C)- [M/S.
32 1118926/ |124.12.20 COURT |Dtd. at
1 |2019 19 ;gzg9/ ;éK'BHANJAD €-0- No. 22 |2019- No-
12-20 21)
[ _ Order (Se
32 1118927/ |24.12.20 25522/ SHASHIBHUSA |, ;gURg Dtd. at
2 12019 19 Solo | [N BISWAL : oip 2019- No-
12-20 21)
[ WP (C) - Order (Se
321118928/ |24.12.20 26446/ ARUN KUMAR c COURT Dtd. at
3 2019 19 So1g | |JBTI ‘Y Ino. 22 2019- No-
12-20 21)
[ ABLAPL Order (se
32 1118929/ [24.12.20 |- KADAMBINT |, COURT |Dtd. at
4 12019 19 17858/ |SAHOO 9+ Ino. 1 |2019- No-
2019 12-20 21)
32 [118930/ [24.12.20 [wp(C)- [sHASHTIBHUSA - COURT |Order (Se
5 12019 19 27158/ |N BISWAL Y+ INo. 3 |ptd. at




___ 2019 OLD 2019- No-
12-20 21)
[ ABLAPL Order (se
32 1118931/ |24.12.20 |- COURT |Dtd. at
6 2019 19 17862, |° BEHERA C- NO. 1 |2019- No-
2019 12-20 21)
32 118932/ |24.12.20 |"E{€)- covrr [pra. &
7 12019 19 23?;8/ L. MOHANTY |C. NO. 22 |2019- No-
12-23 21)
[ Order (Se
32 1118933/ [24.12.20 gg;gé/ CHINTU c COURT |Dtd. EEiECH at
8 12019 19 010 SAMAL : NO. 22 |2019- -] No-
12-20 1)
[ Order (Se
WP (C)- |M/S.
32 1118934/ (24.12.20 COURT |Dtd. at
9 2019 19 23138/ ;éK'BHANJAD C-0- No. 22 |2019- No-
12-20 1)
[ ABLAPL Oorder (Se
331118935/ |24.12.20 |- COURT |Dtd. at
0 [2019 19 10393, |5 ROUT c. NO. 7 |2019- No-
2019 12-19 1)
[ ABLAPL Order (se
33 1118936/ (24.12.20 |- COURT |Dtd. at
1 12019 19 17999, [N © ROUT c. NO. 1 |2019- No-
2019 12-23 1)
[ WP (C) - Order (Se
33 /118937/ (24.12.20 COURT |Dtd. at
2 12019 19 23?86/ P. K. SINGH 1C.0. |yq g |2019- No-
12-19 1)
33 118938/ |24.12.20 "ELC)- COURT giger ;ie
3 2019 19 28121/ P. K. BA €0 vo. 9 |2019- No-
12-20 1)
[ ABLAPL Oorder (Se
331118939/ (24.12.20 |- N K . COURT |Dtd. at
4 12019 19 18004/ |SATAPATHY : NO. 1 |2019- No-
2019 12-23 1)
[ B Order (Se
331118940/ |24.12.20 ?géf}2 E?SESRE . COURT |Dtd. at
5 12019 19 019 RouT : NO. 17 |2019- No-
12-20 1)
[ WP (C) - Order (Se
33 118941/ |24.12.20 o, /> |TRILOCHAN . COURT |Dtd. at
6 [2019 19 010 BAG : NO. 17 |2019- No-
12-20 1)
[ ARLAPL Order (se
331118942/ |24.12.20 |- BALARAM c COURT |Dtd. at
7 12019 19 18005/ |SINGH : NO. 1 |2019- No-
2019 12-23 1)
133118943/ [24.12.20 [wP(C)- [M. D. lc.0. |COURT |order |(se




12019

19 27326/ |BISWAL NO. 2 |Dtd. at
2019 OLD 2019- No-
12-23 1)
Order (Se
118944/ |24.12.20 gségé/ P. K. ;gURg Dtd. at
2019 19 2019 MOHANTY OLb 2019- No-
12-23 1)
WP (C) - Order (Se
118945/ (24.12.20 25755/ M/S.S.K.BHA COURT |Dtd. at
2019 19 5015 NJADEO NO. 22 |2019- No-
12-20 1)
Order (Se
118946/ |24.12.20 gs;gé/ TOFAN ;gURg Dtd. at
2019 19 5019 PRADHAN OLb 2019- No-
12-23 1)
WP (C) - Order (Se
118947/ [24.12.20 25751/ M/S.S.K.BHA COURT |Dtd. at
2019 19 5015 NJADEO NO. 22 |2019- No-
12-20 1)
118948/ [24.12.20 we (C) - COURT gijer ;ie
2019 19 22339/ B. SINGH NO. 5 |2019- No-
12-18 1)
ABLAPL Order (Se
118949/ |24.12.20 |- COURT |Dtd. at
2019 19 17843/ B DALAL NO. 1 |2019- No-
2019 12-20 1)
WP (C) - Order (Se
118950/ [24.12.20 95236/ M/S.P.C.AHC COURT |Dtd. at
2019 19 2019 ARYA NO. 22 |2019- No-
12-20 1)
Oord S
118951/ |24.12.20 ?g;g;; ¢ % mamix COURT |pta. ;te
2019 19 2005 M NO. 5 |2019- No-
12-18 1)
ABLAPL Order (Se
118952/ |24.12.20 |- COURT |Dtd. at
2019 19 17757/ P N BEHERA NO. 1 |2019- No-
2019 12-20 1)
Ord S
118953/ |24.12.20 ?5{2;} b K MOHANTY COURT |pta. ;te
2019 19 2019 T NO. 9 |2019- No-
12-20 1)
WP (C) - Order (Se
118954/ |24.12.20 9282 /2 B. R. COURT |Dtd. at
2019 19 004 SENAPATI NO. 1 |2019- No-
12-19 1)
ABLAPL Order (Se
118955/ |24.12.20 |- B. DAS COURT |Dtd. at
2019 19 11089/ : NO. 1 |2019- No-
2019 12-18 1)




WP (C) - Order (Se
118956/ (24.12.20 |5/ =07 M/5.K. B.MOH COURT |Dtd. at
2019 19 S0ty [RnTY NO. 9 |2019- No-
12-20 1)
WP (C) - Order (Se
118957/ [24.12.20 [, o7 |p. C, COURT |Dtd. at
2019 19 co1a’ [monanTy NO. 9 |2019- No-
12-20 1)
118958/ |24.12.20 "2 (C)~ COURT gijer ;ie
2019 19 53535/ M. NAYAK NO. 9 |2019- No-
12-20 1)
118959/ |24.12.20 ["2(C)~ COURT gijer ;ie
2019 19 53336/ S.K.MOHANTY NO. 9 |2019- No-
12-20 1)
ABLAPL Order (Se
118960/ |24.12.20 |- BALARAM COURT |Dtd. at
2019 19 17750/ |SINGH NO. 1 |2019- No-
2019 12-20 1)
118961/ [24.12.20 ["2(C)- COURT giger ;ie
2019 19 géfgl/ G. SINGH NO. 9 |2019- No-
12-20 1)
ABLAPL Order (Se
118962/ |24.12.20 |- COURT |Dtd. at
2019 19 17732, |F X MOHANTY NO. 1 |2019- No-
2019 12-20 1)
118963/ |24.12.20 ["2(C)- COURT giger ;ie
2019 19 géfgl/ P.K. BARIK NO. 9 |2019- No-
12-20 1)
Order (Se
WP (C) — WRIT
118964/ |24.12.20 COURT |Dtd. at
2019 19 23185/ M.K. PANI NO. 9 |2019- ?EANCH No-
12-20 27)
118965/ |24.12.20 ["2(C) - COURT giger ;ie
2019 19 53136/ M. BARAL NO. 22 |2019- No-
12-23 27)
Order (Se
WP (C) — WRIT
118966/ |24.12.20 COURT |Dtd. at
2019 19 33528/ M. R.ROUTRAY NO. 22 |2019- ?gANCH No-
12-23 6)
ABLAPL Order (Se
118967/ |24.12.20 |- COURT |Dtd. at
2019 19 17730, |F X MOHANTY NO. 1 |2019- No-
2019 12-20 6)
WP (C) - Order WRIT (Se
éé?g68/ i;l.lZ.ZO 24017/ |P.K. BARIK IC\:ISURI; Dtd. BRANCH |at
2019 : 2019- -5 No-




[ | | | L 12-20 20)

[ ABLAPL Order (se
36 [118969/ [24.12.20 |- COURT |Dtd. at
4 2019 19 17923, |F K MOHANTY C.O0.yn "1 |2010- No-
2019 12-20 20)
[ Order (Se
36 1118970/ |24.12.20 gi;fé/ G. o, |COURT |Dtd. QE£ECH at
5 [2019 19 019 JAYASINGH Y+ Ino. 9 [2019- i No-
12-20 22)
[ ABLAPL Order (se
36 [118971/ [24.12.20 |- ARUNDHATT c.o. |COURT |ptd. at
6 (2019 19 17889/ |SAHOO Y+ Ino. 1 |2019- No-
2019 12-20 22)
[ Order (Se
WP (C) - WRIT
36 [118972/ [24.12.20 COURT |Dtd. at
7 12019 19 222;4/ M.K. PANI C.0- 5. 9 |2019- ?EANCH No-
12-20 46)
[ WP (C) - Order (Se
36 118973/ (24.12.20 COURT |Dtd. at
8 2019 19 ;8?29/ M.R. SRHOO 1C.0- lyg 9 |2010- No-
12-20 46)
___ ABLAPL Order (se
36 (118974/ [24.12.20 |- COURT |Dtd. at
9 2019 19 17883, [P DAS €0 wo. 1 |2019- No-
2019 12-20 46)
[ WP (C) - Order (Se
37 118975/ (24.12.20 COURT |Dtd. at
0 2019 19 ;ézg8/ K.K.JENA - 1C.0- yg 9 |2010- No-
12-20 46)
[ _ Order (Se
37 1118976/ |24.12.20 gg?gfz M/S.S.K.MOH |, |COURT |ptd. at
1 12019 19 015 ANTY ¥+ Ino. 3 [2019- No-
12-20 46)
[ Order (Se
CRLMC-
37 1118977/ (24.12.20 COURT |Dtd. at
2 12019 19 gfg@/z R.R. NAYAK 1C.0- |yg. 3 |2010- No-
12-20 46)
[ Order (Se
CRLMC-
37 [118978/ [24.12.20 COURT |Dtd. at
3 2019 19 3527/2 H.K. BHOL —1C.0- lyo 3 |2019- No-
12-20 46)
[ Order (Se
CRLMC-
37 1118979/ (24.12.20 COURT |Dtd. at
4 2019 19 8123/2 A. KALASH  1C.0. lyg " 3 12010- No-
12-20 46)
[ ABLAPL Order (se
37 [118980/ [24.12.20 |- SAILENDRA |, = |COURT |Dtd. at
5 [2019 19 11442/ [BISWAL Y+ Ino. 1 |2019- No-
2019 12-20 46)
37 [118981/ [24.12.20 [crRLMC- COURT |Order (Se
6 (2019 19 284g/p |B-K. BHOL 1C.0-on "3 Ipeg. at




019 2019- No-
12-20 46)
ABLAPL Order (Se
118982/ |24.12.20 |- COURT |Dtd. at
2019 19 17855/ U P BAG C- NO. 1 [2019- No-
2019 12-20 46)
WRIT (Se
Order
WP (C) - BRANCH |at
118983/ 124.12.20 |31 46/5 |r. sanu c.o. |pr (3) |PEe: (DIVIS No-
2019 19 2019-
019 12-20 ION 116
BENCH) |)
ABLAPL Order ;ie
118984/ |24.12.20 |- COURT |Dtd.
2019 19 17924, [M R BARIK 1C.0- g "1 |20109- T;
2019 12-20 )
Order (Se
118985/ |24.12.20 §¥E/2O M/S.KALPATA c COURT |Dtd. giiECH at
2019 19 18 RU MISHRA : NO. 22 (2019- 3 No-
12-20 28)
ABLAPL Order (Se
118986/ |24.12.20 |- A. K. c COURT |Dtd. at
2019 19 11431/ |MOHANTY : NO. 1 |2019- No-
2019 12-20 28)
ABLAPL Order (Se
118987/ |24.12.20 |- COURT |Dtd. at
2019 19 17937/ P K SINGH C- NO. 1 [2019- No-
2019 12-20 28)
ABLAPL Order (Se
118988/ |24.12.20 |- SATILENDRA c COURT |Dtd. at
2019 19 11549/ |BISWAL . NO. 1 [2019- No-
2019 12-20 28)
Order (Se
RPFAM-
118989/ |24.12.20 COURT |Dtd. at
2019 19 i28/20 C.R. NAYAK C- NO. 23 (2019~ No-
12-20 28)
_ Order (Se
118990/ |24.12.20 Fgg%“gl & % earr I COURT |Dtd. FIRST |at
2019 19 9 . . . NO. 9 [2019- APPEAL |[No-
12-20 2)
Order (Se
118991/ |24.12.20 |RPFAM- |MAMATA c COURT |Dtd. FIRST |at
2019 19 5/2019 |MOHAPATRA : NO. 9 |2019- APPEAL |No-
12-20 2)
ABLAPL Order (Se
118992/ |24.12.20 |- COURT |Dtd. at
2019 19 18000/ M R BARIK C- NO. 1 |[2019- No-
2019 12-23 2)
118993/ [24.12.20 2552/%248 o womaNTy I COURT gijer FIRST (ie
2019 19 . : NO. 23 . APPEAL |2
17 2019- No-




n ] T g
ABLAPL Order (Se
38 1118994/ [24.12.20 |- COURT |Dtd. at
9 12019 19 17934, [P MOHAPATRA C. NO. 1 [2019- No-
2019 12-20 6)
[ Order (Se
39 1118995/ |24.12.20 Eggégo I . COURT |Dtd. at
0 2019 19 s R : NO. 23 |2019- No-
12-20 6)
[ Order (Se
CRLMC-
39 1118996/ [24.12.20 3438/2 |M. NAIK c. COURT |Dtd. at
1 |2019 19 015 NO. 3 [2019- No-
12-20 6)
[ WP (C) - Order (Se
39 1118997/ [24.12.20 COURT |Dtd. at
2 2019 19 28?;6/ P.K. PANI  (C. NO. 22 |2019- No-
12-20 6)
[ Order (Se
CRLMC-
39 1118998/ [24.12.20 COURT |Dtd. at
3 2019 19 8?;8/2 RAHUL SETHI 1C.0. |y, 3 |2010- No-
12-20 6)
39 118999/ |24.12.20 "E(C)- COURT gijer ;ie
4 12019 19 ggigl/ B. SINGH C- NO. 22 |2019- No-
12-20 6)
[ WRIT | (Se
Order
39 119000/ |24.12.20 gi;gé; R. B. . COURT |Dtd. ?i?ggg o
5 [2019 19 Solo . [MISHRA NO. 3 igiga on o1
BENCH) |)
___ (Se
Order
39 119001/ |24.12.20 |"E(C)— M/S.BIJAYA COURT |Dtd. at
6 |2019 19 25965/ |KUMAR C-0- No. 22 |2019- No=
2019  |MOHANTY . 101
12-20 )
S~ CHIEF |Order ;ie
39 1119002/ [24.12.20 23699,/ |LAXMAN BHOI |C. JUSTIC |Dtd. No-
7 12019 19 019 E'S 2019- o1
COURT [12-20 )
WP (C) - Order ;ie
39 1119003/ [24.12.20 COURT |Dtd.
8 2019 19 ;8;20/ B. SINGH €-0- vo. 22 |2019- TSI
12-20 )
WP (C) - Order ;ie
39 1119004/ [24.12.20 COURT |Dtd.
9 |2019 19 23380/ N. PANDA C-0- No. 22 |2010- Tgl
12-20 )
140 [119005/ [24.12.20 |[ABLAPL |M BANARJEE |C.O. |[COURT |Order CRMINA | (Se




12019

19 - NO. 1 |Dtd. L at

14618/ 2019- MISC-2 [No-

2019 12-19 11)
ABLAPL Order (Se

119006/ |24.12.20 |- COURT |Dtd. at
2019 19 17990/ A. KALASH NO. 1 [2019- No-
2019 12-23 11)
ABLAPL Order (Se

119007/ |24.12.20 |- COURT |Dtd. at
2019 19 17990/ A. KALASH NO. 1 [2019- No-
2019 12-23 11)
ABLAPL Order (Se

119008/ [24.12.20 - S COURT |Dtd. ERMINA at
2019 19 14201/ NO. 2 [2019- MISC—2 No-
2019 12-19 17)
ABLAPL Order (Se

119009/ |24.12.20 |- COURT |Dtd. at
2019 19 17686/ M.K. PANI NO. 1 [2019- No-
2019 12-20 17)
ABLAPL Order (Se

119010/ |24.12.20 |- DILLIP COURT |Dtd. at
2019 19 13863/ |SAMAL NO. 9 [2019- No-
2019 12-19 17)
ABLAPL Order (Se

119011/ |24.12.20 |- COURT |Dtd. at
2019 19 17690/ M.K. PANI NO. 1 [2019- No-
2019 12-20 17)

ABLAPL Order (Se

119012/ |24.12.20 |- COURT |Dtd. at
2019 19 17839, [P DALAL NO. 1 |2019- No-
2019 12-20 17)

ABLAPL Order (Se

119013/ |24.12.20 |- COURT |Dtd. at
2019 19 17696/ M.K. PANI NO. 1 [2019- No-
2019 12-20 17)

ABLAPL Order (Se

119014/ |24.12.20 |- BALARAM COURT |Dtd. at
2019 19 17835/ |SINGH NO. 1 [2019- No-
2019 12-20 17)

ABLAPL Order (Se

119015/ |24.12.20 |- COURT |Dtd. at
2019 19 11391/ M.R. SAHOO NO. 1 [2019- No-
2019 12-20 17)

ABLAPL Order (Se

119016/ |24.12.20 |- RAMAKANTA COURT |Dtd. at
2019 19 17832/ |MOHANTY NO. 1 [2019- No-
2019 12-20 17)

ABLAPL Order (Se

119017/ |24.12.20 |- COURT |Dtd. at
2019 19 11379/ T.K. SWAIN NO. 1 [2019- No-
2019 12-20 17)




ABLAPL Order (Se
119018/ [24.12.20 |- COURT |Dtd. at
2019 19 17828/ B K PATI NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119019/ [24.12.20 |- COURT |Dtd. at
2019 19 17993, [P+ MISHRA NO. 1 |2019- No-
2019 12-23 17)
ABLAPL Order (Se
119020/ |24.12.20 |- COURT |Dtd. at
2019 19 17823/ P K BEHERA NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119021/ [24.12.20 |- COURT |Dtd. at
2019 19 1798g, [+ KALASH NO. 1 |2019- No-
2019 12-23 17)
ABLAPL Order (Se
119022/ |24.12.20 |- COURT |Dtd. at
2019 19 17814/ L SWAIN NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119023/ [24.12.20 |- COURT |Dtd. at
2019 19 17989, [P-SINGH NO. 1 |2019- No-
2019 12-23 17)
ABLAPL Order (Se
119024/ |24.12.20 |- BALARAM COURT |Dtd. at
2019 19 17813/ |SINGH NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119025/ [24.12.20 |- COURT |Dtd. at
2019 19 11375/ M/S.5.PATRO NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119026/ |24.12.20 |- B DAS COURT |Dtd. at
2019 19 17811/ NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119027/ [24.12.20 |- COURT |Dtd. at
2019 19 11364/ C.R. KAR NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119028/ |24.12.20 |- COURT |Dtd. at
2019 19 17935, [P PATNAIK NO. 1 |2019- No-
2019 12-20 17)
ABLAPL Order (Se
119029/ |24.12.20 |- COURT |Dtd. at
2019 19 11327/ S. BISWAL NO. 1 |2019- No-
2019 12-20 17)
119030/ [24.12.20 *PPAFL o ¢ court [JTeeT (8e
2019 19 17938/ MOHAPATRA NO. 1 2019- No-




[ ] 2019 | 12-20 117)

___ ABLAPL Order (se
42 [119031/ |24.12.20 |- COURT |Dtd. at

6 [2019 19 11321, [A-X-MOHANTY NO. 1 |2019- No-
2019 12-20 17)

[ ABLAPL Order (Se
42 1119032/ |24.12.20 |- COURT |Dtd. at

7 2019 19 17909, |© K MOHANTA NO. 1 [2019- No-
2019 12-20 17)

___ ABLAPL Order (se
42 1119033/ |24.12.20 |- P.K. COURT |Dtd. at

8 2019 19 11418/ |MOHANTY NO. 1 |2019- No-
2019 12-20 17)

[ ABLAPL Order (Se
42 [119034/ |24.12.20 |- COURT |Dtd. at

9 12019 19 17922, (B MOHAPATRA NO. 1 [2019- No-
2019 12-20 17)

[ ARLAPL Order (se
431119035/ |24.12.20 |- G. COURT |Dtd. at

0 |2019 19 11392/ |JAYASINGH NO. 1 |2019- No-
2019 12-20 17)

___ ABLAPL Order (se
43119036/ [24.12.20 |- s K COURT |Dtd. at

1 [2019 19 17925/ |BHANJADEO NO. 1 [2019- No-
2019 12-20 17)

[ ABLAPL Order (Se
431119037/ |24.12.20 |- G. COURT |Dtd. at

2 12019 19 11393/ |JAYASINGH NO. 1 |2019- No-
2019 12-20 17)

___ ABLAPL Order (se
43119038/ [24.12.20 |- COURT |Dtd. at

3 [2019 19 11544, [R-K. BEHERA NO. 1 [2019- No-
2019 12-20 17)

[ ABLAPL Order (Se
431119039/ |24.12.20 |- B. COURT |Dtd. at

4 2019 19 11574/ |MOHAPATRA NO. 1 |2019- No-
2019 12-20 17)

[ S CHIEF |Order (Se
43 119040/ |24.12.20 | oo 0" M/S. GOKULAN JUSTIC |Dtd. at

5 2019 19 5019 ANDA PADHI E'S 2019- No-
COURT |12-20 17)

[ Order (Se
43 119041/ |24.12.20 [SBLA COURT |Dtd. CRIMIN | ¢

440/20 |S. MOHANTY AL

6 (2019 19 e NO. 22 [2019- appEar MO
12-23 4)

[ Order (Se
43 1119042/ [24.12.20 ng;g)l/ R.K. ;gURg Dtd. at

7 12019 19 010 MOHABHOT oLb 2019- No-
12-20 4)

43119043/ [24.12.20 [ABLAPL COURT |order (Se
8 12019 19 - S. BISWAL NO. 1 |Dtd. at




_' 11541/ 2019- No-
2019 12-20 4)
[ ABLAPL Order (se
431119044/ |24.12.20 |- N K c COURT |Dtd. at
9 12019 19 17932/ |SATAPATHY . NO. 1 [2019- No-
2019 12-20 4)
44 119045/ |24.12.20 "E(C)- COURT giier E(lie
0 12019 19 23?;9/ A. MOHANTY [C.0. ly5 9 |2010- No-
12-23 4)
[ ABLAPL Oorder (Se
44 1119046/ |24.12.20 |- COURT |Dtd. at
1 |2019 19 11444, [°- BISWAL — C. NO. 1 [2019- No-
2019 12-20 4)
[ ABLAPL Order (se
44 [119047/ |24.12.20 |- COURT |Dtd. at
2 12019 19 17933, R R NAYAR - 1C.O. Iy "y 1oo10- No-
2019 12-20 4)
[ ABLAPL Oorder (Se
44 1119048/ |24.12.20 |- COURT |Dtd. at
3 12019 19 11394/ |S-K- SINGH C.0- g 1 2010- No-
2019 12-20 4)
[ WP (C) - Order (Se
44 119049/ 24.12.20 |j o0 A.K. . COURT |Dtd. at
4 |2019 19 5019 MOHANTY : NO. 9 [2019- No-
12-24 4)
[ ABLAPL Oorder (Se
44 1119050/ |24.12.20 |- ASHOK KU c COURT |Dtd. at
5 [2019 19 17908/ |SAHOO : NO. 1 [2019- No-
2019 12-20 4)
[ ABLAPL Order (se
44 [119051/ [24.12.20 |- COURT |Dtd. at
6 (2019 19 11399, [B- BEHERA —C. NO. 1 [2019- No-
2019 12-20 4)
[ ABLAPL Oorder (Se
44 [119052/ |24.12.20 |- COURT |Dtd. at
7 12019 19 17905, |© R NAYAK 1C.O. Iy "1 o010- No-
2019 12-20 4)
[ ABLAPL Order (se
44 1119053/ |24.12.20 |- COURT |Dtd. at
8 [2019 19 11487, [F-K- SINGH C. NO. 1 [2019- No-
2019 12-20 4)
[ Order (Se
WP (C) - WRIT
44 [119054/ [24.12.20 COURT |Dtd. at
9 12019 19 235;4/ S.K. BEHERA [C. NO. 9 2019- ??ANCH No-
12-23 6)
[ ARLAPL Order (se
45 1119055/ |24.12.20 |- COURT |Dtd. at
0 |2019 19 17902, [¢ R NATAK —C. NO. 1 [2019- No-
2019 12-20 6)
145 [119056/ [24.12.20 |[ABLAPL |[M. BARAL lc.0. [cOURT |order |(se




12019

19 - NO. 1 |Dtd. at
11495/ 2019- No-
2019 12-20 0)
Order (Se
WP (C) - WRIT
119057/ |24.12.20 COURT |Dtd. at
2019 19 23554/ R.R. DAS NO. 9 [2019- ?EANCH No-
12-23 6)
ABLAPL Order (Se
119058/ |24.12.20 |- COURT |Dtd. at
2019 19 17900/ R R NAYAK NO. 1 [2019- No-
2019 12-20 o)
ABLAPL Order (Se
119059/ |24.12.20 |- P.K. COURT |Dtd. at
2019 19 11490/ |MOHANTY NO. 1 |2019- No-
2019 12-20 6)
ABLAPL Order (Se
119060/ |24.12.20 |- COURT |Dtd. at
2019 19 17898/ H K BHOL NO. 1 [2019- No-
2019 12-20 o)
ABLAPL Order (Se
119061/ [24.12.20 |- COURT |Dtd. at
2019 19 11433, |F-K. BEHERA NO. 1 |2019- No-
2019 12-20 6)
Order (Se
WP (C) - WRIT
119062/ |124.12.20 COURT |Dtd. at
2019 |19 21354/ t.D. SRHU NO. 22 [2019- BRANCH o-
12-23 o)
ABLAPL Order (Se
119063/ [24.12.20 |- COURT |Dtd. at
2019 19 17580, |F K EBANI NO. 1 |2019- No-
2019 12-20 0)
ABLAPL Order (Se
119064/ |24.12.20 |- P.K. COURT |Dtd. at
2019 19 11434/ |MOHANTY NO. 1 [2019- No-
2019 12-20 6)
Order (Se
WP (C) - WRIT
119065/ [24.12.20 COURT |Dtd. t
2019 |19 23?;5/ S.K. BEHERA NO. 9 [2019- BRANCH Io-
12-23 o)
ABLAPL Order (Se
COURT
119066/ |24.12.20 |- Dtd. at
2019 19 16285/ S C BISWAL ggb 2 2019- No-
2019 12-19 6)
ABLAPL Order (Se
119067/ |24.12.20 |- MANAST COURT |Dtd. ERMINA at
2019 19 14658/ |SETHI NO. 1 [2019- MISC—2 No-
2019 12-19 11)
ABLAPL Order (Se
119068/ |24.12.20 |- COURT |Dtd. at
2019 19 11460/ M.R. SAHOO NO. 1 [2019- No-
2019 12-20 11)




Order (Se
WP (C) - WRIT
119069/ |24.12.20 COURT |Dtd. at
2019 |19 21325/ |R.R. DBS NO. 9 [2019- BRANCH Io-
12-23 o)
ABLAPL Order (Se
119070/ |24.12.20 |- M.N. COURT |Dtd. at
2019 19 11456/ |MOHANTY NO. 1 [2019- No-
2019 12-20 6)
ABLAPL Order (Se
119071/ |24.12.20 |- COURT |Dtd. at
2019 19 11389/ M.K. PANI NO. 1 [2019- No-
2019 12-20 o)
ABLAPL Order (Se
119072/ |24.12.20 |- COURT |Dtd. at
2019 19 11482/ A.K. SAHOO NO. 1 |2019- No-
2019 12-20 o)
ABLAPL Order (Se
119073/ |24.12.20 |- B. DAS COURT |Dtd. at
2019 19 11388/ ' NO. 1 [2019- No-
2019 12-20 6)
Order (Se
WP (C) - WRIT
119074/ |124.12.20 COURT |Dtd. at
2019 19 23?38/ L.D. SAHU NO. 22 |2019- ?TANCH No-
12-23 3)
ABLAPL Order (Se
119075/ |24.12.20 |- COURT |Dtd. at
2019 19 11384/ M.B. SWAIN NO. 1 [2019- No-
2019 12-20 3)
ABLAPL Order (Se
119076/ |24.12.20 |- B.R. COURT |Dtd. at
2019 19 11480/ |MOHANTY NO. 1 |2019- No-
2019 12-20 3)
ABLAPL Order (Se
119077/ |24.12.20 |- COURT |Dtd. at
2019 19 11381/ A.K. JATI NO. 1 [2019- No-
2019 12-20 3)
ABLAPL Order (Se
119078/ |24.12.20 |- G. COURT |Dtd. at
2019 19 11420/ |JAYASINGH NO. 1 |2019- No-
2019 12-20 3)
ABLAPL Order (Se
119079/ |24.12.20 |- COURT |Dtd. at
2019 19 11338, |F-X- SINGH NO. 1 |2019- No-
2019 12-20 3)
ABLAPL Order (Se
119080/ |24.12.20 |- COURT |Dtd. at
2019 19 11466/ H.K. PATRA NO. 1 |[2019- No-
2019 12-20 3)
119081/ |24.12.20 ABLAFL courr [0rder (Se
5019 19 - S. KHAN NO. 1 Dtd. at
11468/ : 2019- No-




[ ] 2019 | 12-20 13)
[ ABLAPL Order (se
47 [119082/ |24.12.20 |- COURT |Dtd. at
7 12019 19 11472, [B-K- BATRA C.O0-log 1 2010- No-
2019 12-20 3)
[ ABLAPL Order (Se
47 1119083/ |24.12.20 |- COURT |Dtd. at
8 (2019 19 11411, [B-S SWAIN  C.0. 5 1 |2010- No-
2019 12-20 3)
[ ABLAPL Order (se
471119084/ |24.12.20 |- S. c.0 COURT |Dtd. at
9 12019 19 11320/ |PATTANAIK Y+ Ino. 1 |2019- No-
2019 12-20 3)
[ ABLAPL Order (Se
48 [119085/ [24.12.20 |- COURT |Dtd. at
0 12019 19 11453, (F-%- BEHERA 1C.O. oy "1 1oo10- No-
2019 12-20 3)
[ ARLAPL Order (se
48 1119086/ |24.12.20 |- S. c.0 COURT |Dtd. at
1 |2019 19 11322/ |PATTANAIK Y+ Ino. 1 |2019- No-
2019 12-20 3)
___ ABLAPL Order (se
48 [119087/ |24.12.20 |- COURT |Dtd. at
2 |2019 19 11471, |[F-E-MOHANTY [C.O. 1y 1 |o010- No-
2019 12-20 3)
[ ABLAPL Order (Se
48 1119088/ |24.12.20 |- COURT |Dtd. at
3 2019 19 17685/ [R- DAS €0 vo. 1 |2010- No-
2019 12-20 3)
[ ABLAPL Order (se
48 [119089/ [24.12.20 |- COURT |Dtd. at
4 2019 19 11454, [B- DAS €0 wo. 1 |2019- No-
2019 12-20 3)
[ ABLAPL Order (Se
48 1119090/ |24.12.20 |- COURT |Dtd. at
5 12019 19 11398, [1-Re SAHOO C.0- s 1 2010- No-
2019 12-20 3)
[ ABLAPL Order (se
48 [119091/ [24.12.20 |- S.P. NAYAK, |, , [COURT |Dtd. at
6 (2019 19 16602/ |aDV Y+ Ino. 2 |2019- No-
2019 12-20 3)
[ ABLAPL Order (Se
48 1119092/ |24.12.20 |- COURT |Dtd. at
7 |2019 19 17691, [A-K. NAYAK [C.O. lyy 1 |o010- No-
2019 12-20 3)
[ ABLAPL Order (se
48 [119093/ [24.12.20 |- COURT |Dtd. at
8 2019 19 16025, |J- FARIDA - C.0- lug 9 |2010- No-
2019 12-20 3)
48 [119094/ [24.12.20 [cMp- GENE Order WRIT | (Se
9 12019 19 114072 [A-K. PANDA ... Dtd. BRANCH lat




___ 016 2017- -10 No-
04- 60)
26Enti
re
Order,

[ ABLAPL Order (se

49 1119095/ [24.12.20 |- COURT |Dtd. at

0 12019 19 17692, |S-F+ SRHOO C.0- 1og "1 |2010- No-

2019 12-20 60)

[ ABLAPL Order (Se

49 1119096/ |24.12.20 |- COURT |Dtd. at

1 2019 19 13537, B+ BEHERA 1C.0-ug 9 |2010- No-

2019 12-20 60)

[ ARLAPL Order (se

49 1119097/ [24.12.20 |- COURT |Dtd. at

2 |2019 19 17695, |FRAMOD JENA 1C.O. |0y "1 |r010- No-

2019 12-20 60)

[ Order
Dtd.

WP (C) - 2016- wriT | °©

39 %éig98/ ig-lZ-ZO 15532/ |A.K. PANDA giiE 11- BRANCH ;z_

2015 02Enti -4
27)
re
Order,

[ ABLAPL Order (Se

49 1119099/ [24.12.20 |- COURT |Dtd. at

4 2019 19 12426, [P+ BEHERA 1C.0. lys "9 |2010- No-

2019 12-20 27)

[ ABLAPL Order (se

491119100/ |24.12.20 |- COURT |Dtd. at

5 2019 19 17698, |[A-PATIANAIK C.O0. yn 1 1rp10- No-

2019 12-20 27)

___ ABLAPL Order (se

49 1119101/ [24.12.20 |- P.K. c.o. |COURT |ptd. at

6 12019 19 10379/ |[MOHANTY 2+ Ino. 7 |2019- No-

2019 12-19 27)

[ Order
Dtd.

WP (C) - 2018- wriT | ‘°®

49 1119102/ [24.12.20 | {727 N. K. GENE 03e RaNcH |26

7 |2019 19 5003 SAMANTRAY  |[RAL eEnL: e TZ;
re
Order,

[ ABLAPL order (Se

491119103/ |24.12.20 |- COURT |Dtd. at

8 12019 19 11531, |B- SINGH €0 No. 1 |2019- No-

2019 12-20 16)

[ ABLAPL Order (se

49 1119104/ [24.12.20 |- COURT |Dtd. at

9 12019 19 11531, - NAIK €0 No. 1 |2019- No-

2019 12-20 16)
|50 [119105/ [24.12.20 [WP(C)- [P. K. LENKA [C.O. |COURT |order [(se




12019

19 13/201 NO. 22 |btd. at
5 2019- No-

12-06 16)
ABLAPL Order (Se

119106/ |24.12.20 |- COURT |Dtd. at
2019 19 11500/ P.K. DAS NO. 1 [2019- No-
2019 12-20 16)
ABLAPL Order (Se

119107/ |24.12.20 |- P.K. COURT |Dtd. at
2019 19 11563/ |MOHANTY NO. 1 |2019- No-
2019 12-20 16)
ABLAPL Order (Se

119108/ |24.12.20 |- COURT |Dtd. at
2019 19 11527/ P. K. LENKA NO. 1 [2019- No-
2019 12-20 16)
ABLAPL Order (Se

119109/ |24.12.20 |- COURT |Dtd. at
2019 19 9617/2 |B- SINGH NO. 1 |2019- No-
019 12-20 16)
ABLAPL Order (Se

119110/ |24.12.20 |- COURT |Dtd. at
2019 19 17944/ M.K. PANI NO. 1 [2019- No-
2019 12-23 16)
ABLAPL Order (Se

119111/ |24.12.20 |- R. DAS COURT |Dtd. ZEIMIN at
2019 19 6068/2 . NO. 9 [2019- MISC—1 No-
019 12-20 1)
ABLAPL Order (Se

119112/ |24.12.20 |- COURT |Dtd. at
2019 19 11409, |F-X. BARIK NO. 1 |2019- No-
2019 12-20 1)
ABLAPL Order (Se

119113/ |24.12.20 |- S. DASH COURT |Dtd. at
2019 19 11532/ NO. 1 [2019- No-
2019 12-20 1)
ABLAPL Order (Se

119114/ |24.12.20 |- COURT |Dtd. at
2019 19 17946, [1-K. PANI NO. 1 |2019- No-
2019 12-23 1)
ABLAPL Order (Se

119115/ |24.12.20 |- DEBASIS COURT |Dtd. at
2019 19 17656/ |SAMAL NO. 1 [2019- No-
2019 12-20 1)
ABLAPL Order (Se

119116/ |24.12.20 |- T BAG COURT |Dtd. at
2019 19 17669/ : NO. 1 [2019- No-
2019 12-20 1)
ABLAPL Order (Se

119117/ |24.12.20 |- JAYADEBA COURT |Dtd. at
2019 19 17670/ |BEHERA NO. 1 [2019- No-
2019 12-20 1)




ABLAPL Order (Se
119118/ |24.12.20 |- JAYADEBA COURT |Dtd. at
2019 19 17672/ |BEHERA NO. 1 |[2019- No-
2019 12-20 1)
ABLAPL Order (Se
119119/ [24.12.20 |- R.K. COURT |Dtd. at
2019 19 17673/ |MALLICK NO. 1 |2019- No-
2019 12-20 1)
CHIEF |Order (Se
119120/ |24.12.20 ["2(C)~ JUSTIC |Dtd at
2019 19 ;8?@2/ P.K. JENA E'S  |2019- No-
COURT |12-18 1)
CHIEF |Order (Se
119121/ |24.12.20 ["R(C)~ JUSTIC |Dtd at
2019 19 ;8?23/ P.K. JENA E'S  |2019- No-
COURT |12-18 1)
ABLAPL Order (Se
119122/ |24.12.20 |- COURT |Dtd. at
2019 19 17674/ B.K. SWAIN NO. 1 [2019- No-
2019 12-20 1)
ABLAPL Order (Se
119123/ |24.12.20 |- COURT |Dtd. at
2019 19 17676, |P-F- TANGA NO. 1 |2019- No-
2019 12-20 1)
ABLAPL Order (Se
119124/ |24.12.20 |- COURT |Dtd. at
2019 19 18160/ P.N. BEHERA NO. 1 [2019- No-
2019 12-23 1)
ABLAPL Order (Se
119125/ |24.12.20 |- COURT |Dtd. at
2019 19 17678/ A. KALASH NO. 1 [2019- No-
2019 12-20 1)
ABLAPL Order (Se
119126/ |24.12.20 |- R.K. COURT |Dtd. at
2019 19 17679/ |MOHAPATRA NO. 1 [2019- No-
2019 12-20 1)
Order (Se
WP (C) - WRIT

119127/ [24.12.20 COURT |Dtd. at
2019 |19 20613/ |7.D- MUDULT NO. 9 [2019- BEANCH -
12-23 28)
ABLAPL Order (Se

119128/ |24.12.20 |- COURT |Dtd. at
2019 19 17683, [P-F- TANGA NO. 1 |2019- No-
2019 12-20 28)
_ Order (Se

119129/ |24.12.20 2552%1 P K. DAS COURT |Dtd. FIRST |at
2019 19 9 T NO. 9 [2019- APPEAL |[No-
12-20 2)
WP (C) - Order WRIT (Se

ééi;30/ ig.12.20 22119/ |sS. RATH ;gURgZ Dtd. BRANCH |at
2018 : 2019- -3 No-




[ | | | L 12-20 13)

ABLAPL Order (Se
52 1119131/ [24.12.20 |- P.K. co. |COURT Dtd. at
6 12019 19 10394/ |[MOHANTY 2+ INo. 7 |20109- No-
2019 12-19 13)
[ ABLAPL Order (Se
52 119132/ |24.12.20 |- COURT |Dtd. at
7 12019 19 11180/ |5+ ROUT €0 No. 1 |2019- No-
2019 12-19 13)
[ ABLAPL Order (se
52 1119133/ |24.12.20 |- COURT |Dtd. at
8 2019 19 11441, |SBMIR BARIK C.O. g 1 |2010- No-
2019 12-20 13)
[ ABLAPL Order (Se
52 1119134/ [24.12.20 |- JAYAKRISHNA |, |COURT |Dtd. at
9 12019 19 11428/ |[MOHAPATRA ““- INo. 1 |2019- No-
2019 12-20 13)
[ ARLAPL Order (se
53 1119135/ [24.12.20 |- JAYAKRISHNA |, |COURT |Dtd. at
0 12019 19 11429/ |[MOHAPATRA 2+ INo. 1 [20109- No-
2019 12-20 13)
___ ABLAPL Order (se
53 119136/ [24.12.20 |- COURT |Dtd. at
1 12019 19 11422, [M-R- SAHOO 1C.0. yo "1 |op19- No-
2019 12-20 13)
[ ABLAPL Order (Se
531119137/ |24.12.20 |- COURT |Dtd. at
2 12019 19 10967, [°- ROUT €0 vo. 1 |2010- No-
2019 12-18 13)
___ WRIT | (Se
Order
53 119138/ [24.12.20 ggég%; DILLIP c.o. |cOURT |ptd. ?E?ggg ;E_
3 12019 19 015 SAMAL NO. 3 igii; on o8
BENCH) |)
ABLAPL Order ;ie
531119139/ |24.12.20 |- COURT |Dtd.
4 2019 19 10847, [R- DAS €0 vo. 1 |2010- TS;
2019 12-18 )
ABLAPL Order ;ie
53119140/ [24.12.20 |- COURT |Dtd.
5 2019 19 10884, [N+ DAS €-0- No. 1 |2010- T88
2019 12-18 )
ABLAPL Order ;ie
53 119141/ [24.12.20 |- COURT |Dtd.
6 12019 19 17639/ [R+ DAS €0 wo. 1 |2019- T88
2019 12-17 )
53 [119142/ [24.12.20 [ABLAPL COURT |Order (Se
7 12019 19 - R. DAS €0 vo. 1 |ptd. at




17564/ 2019- No-
2019 12-17 108
)
(Se
Order
119143/ [24.12.20 ng?ﬁg M/S.S.K.BHA COURT |Dtd. ;t_
2019 19 NJADEO NO. 9 [2019- °
19 108
12-20 )
ABLAPL Order ;ie
119144/ |24.12.20 |- COURT |Dtd.
2019 19 11572, [B-K. SAHOO NO. 1 [2019- T88
2019 12-20 )
(Se
Order
BLAPL- at
119145/ |124.12.20 COURT |Dtd.
2019 19 3528/2 S.C.MERAP NO. 2 |2019- T88
12-23 )
(Se
Order
119146/ [24.12.20 532535 A. K. COURT |Dtd. ;t_
2019 19 MTSHRA NO. 9 [2019- ©
019 108
12-23 )
(Se
Order
119147/ [24.12.20 g?ggf; P. K. COURT  |Dtd. ;t_
2019 19 BEHERA NO. 3 [2019- ©
019 108
12-23 )
ABLAPL Order ;ie
119148/ |24.12.20 |- A. K. COURT |Dtd. Too
2019 19 10737/ |[MOHANTY NO. 1 [2019- o8
2019 12-17 )
ABLAPL Order ;ie
119149/ |24.12.20 |- A. K. COURT |Dtd. No-
2019 19 10737/ |MOHANTY NO. 1 [2019- o8
2019 12-17 )
(Se
Order
119150/ |24.12.20 g?gff; JAYADEBA COURT |Dtd. ;t_
2019 19 BEHERA NO. 1 [2019- ©
019 108
12-23 )
(Se
Order
119151/ [24.12.20 G550 | COURT |Dtd. o
2019 19 015 : NO. 3 [2019- 188
12-23 )
_ Order (Se
119152/ |124.12.20 giig?z GANESH COURT |Dtd. at
2019 19 019 SAHOO NO. 3 |2019- No-
12-23 108




L —
WA— Order at
54110153/ [24.12.20 |7 0 [R. K. . COURT |Dtd. e
8 [2019 19 MAHABHOT ‘O INo. 3 [20109-
19 108
12-20 )
- (Se
Order
54119154/ (24.12.20 VBT ROHITA COURT |Dtd. at
> ois P 642/20 |KUMAR C.o. Loty [eTel No-
19 MAHABHOTI : 108
12-20 )
- (Se
Order
55 1119155/ (24.12.20 |"B7 ROHITA COURT |Dtd. at
> boss P 643/20 |KUMAR c.o. Loy [DeTel No-
19 MAHABHOI : 108
12-20 )
- (Se
Order
55 1119156/ |24.12.20 giggf; GANESH . COURT |Dtd. ;z_
1 [2019 19 SAHOO ‘O lNo. 3 [2019-
019 108
12-23 )
- (Se
Order
CRLMC- at
55 [119157/ |24.12.20 COURT |Dtd.
2 12019 19 8353/2 SARAT DASH 1C.0. g5 "3 |o010- T88
12-23 )
- (Se
Order
55119158/ |24.12.20 g?gff; P. K. . COURT |Dtd. ;t_
312019 19 MOHANTY Pt lNo. 3 [2019- °
019 108
12-23 )
- (Se
Order
55 119159/ [24.12.20 gi%% SANJAY . COURT |Dtd. ;t_
4 |2019 19 KUMAR SAHU : NO. 3 [2019- ©
019 108
12-23 )
- (Se
Order
CRLMC- at
55 119160/ [24.12.20 COURT |Dtd.
5 12019 19 3583/2 M. R. SAHOO C.0. y5 3 |2010- ng
12-23 )
- (Se
Order
55 119161/ [24.12.20 giiff; M. N. - COURT |Dtd. ;E_
6 [2019 19 MOHANTY ‘O« lNo. 3 [2019-
019 108
12-23 )
ABLAPL Order ;ie
551119162/ |24.12.20 |- COURT |Dtd.
7 12019 19 17967, [+ B+ BARIKIC.O-og 1 2010- T88
2019 12-23 )
|55 119163/ [24.12.20 [ABLAPL |[KADAMBINI  [C.O. |COURT |order [(se




|

12019

19 - SAHOO NO. 1 |Dtd. at
17856/ 2019- No-
2019 12-20 108
)
ABLAPL Order (ie
119164/ (24.12.20 |- ASHISH COURT |Dtd. -
2019 19 17945/ |KUMAR NAYAK NO. 1 |2019- 08
2019 12-23 )
ABLAPL Order ;ie
119165/ [24.12.20 |- COURT |Dtd.
2019 19 17952, |- ROVT NO. 1 |2019- T88
2019 12-23 )
ABLAPL Order ;ie
119166/ (24.12.20 |- ARUN KUMAR COURT |Dtd. e
2019 19 17957/ |JATT NO. 1 |2019- o8
2019 12-23 )
ABLAPL Order ;ie
119167/ |24.12.20 |- COURT |Dtd.
2019 19 17958, |*- KALASH NO. 1 |2019- T88
2019 12-23 )
ABLAPL Order (ie
119168/ (24.12.20 |- R. K. COURT |Dtd. -
2019 19 17943/ [MALLICK NO. 1 |2019- 08
2019 12-23 )
ABLAPL Order ;ie
119169/ [24.12.20 |- COURT |Dtd.
2019 19 17941, [*-FATIANAIK NO. 1 |2019- T88
2019 12-23 )
ABLAPL Order ;ie
119170/ |24.12.20 |- COURT |Dtd.
2019 19 17893, [B+ K. DAS NO. 1 |2019- T88
2019 12-20 )
ABLAPL Order ;ie
119171/ |24.12.20 |- P. K. COURT |Dtd. No-
2019 19 17891/ |BEHERA NO. 1 |2019- o8
2019 12-20 )
(Se
ABLAPL Order
119172/ |24.12.20 |- o COURT |Dtd. 2
2019 19 18190/ |Z oo NO. 1 |2019- 08
2019 12-23 )
119173/ |24.12.20 “PPAFR g g, courr DX ST (8e
2019 19 L8610, |SENAPATI NO. 1 |5oTs e




2019 12-23 108
)
ABLAPL Order ;ie
119174/ [24.12.20 |- DEBASISH COURT |Dtd. e
2019 19 18189/ |SAMAL NO. 1 |2019- o8
2019 12-23 )
ABLAPL Order ;ie
119175/ |24.12.20 |- COURT |Dtd.
2019 19 18010/ [R+ F- DAS NO. 1 |2019- Tgé
2019 12-23 )
(Se
ABLAPL Order
119176/ (24.12.20 |- MANAST w0 Iptd. 2
2019 19 9021/2 |MOHAPATRA OLb 2019- 108
018 12-23 )
(Se
Order
WP (C) - COURT at
233;77/ ig-12-20 26884/ M. K. NAYAK NO. 3 ggfé_ No-
2019 OLD s }08
(Se
Order
WP (C) - COURT at
;éié78/ ig.12.20 27668/ |D. BISWAL NO. 3 ggfé_ No-
2019 OLD P }08
ABLAPL Order ;ie
119179/ |24.12.20 |- A. K. COURT |Dtd. No-
2019 19 18013/ |[MOHANTY NO. 1 |2019- o8
2019 12-23 )
ABLAPL Order ;ie
119180/ |24.12.20 |- COURT |Dtd.
2019 19 17970, [M- K- BARIK NO. 1 |2019- Ifgé
2019 12-23 )
ABLAPL Order ;ie
119181/ [24.12.20 |- BALARAM COURT |Dtd. o
2019 19 17969/ |SINGH NO. 1 |2019- 188
2019 12-23 )
ABLAPL Order ;ie
119182/ |24.12.20 |- KADAMBINT COURT |Dtd. e
2019 19 17719/ |SAHOO NO. 1 |2019- o8
2019 12-20 )
ABLAPL Order ;ie
119183/ |24.12.20 |- DEBASISH COURT |Dtd. No-
2019 19 17661/ |SAMAL NO. 1 |2019- o8
2019 12-20




Order

(Se

119184/ [24.12.20 ggégé; BIBHUTI ;gURg Dtd. ;E_
2019 19 Solo | [MALLICK oLh 2019- o8
12-23 )
ABLAPL Order ;ie
119185/ |24.12.20 |- COURT |Dtd.
2019 19 17895, |F- K. LENKA NO. 1 |2019- T88
2019 12-20 )
(Se
Order
CRLMC- at
119186/ |24.12.20 COURT |Dtd.
2019 19 gf20/2 M. R. SAHOO NO. 1 [2019- TS;
12-20 )
(Se
Order
CRLMC- at
119187/ [24.12.20 COURT |Dtd.
2019 19 3539/2 M. R. SAHOO NO. 1 [2019- T88
12-20 )
(Se
Order
WP (C) - COURT at
;éié88/ ig-12-20 26744/ R CH BHOI NO. 3 ggfé_ No-
2019 OLD oos }08
ABLAPL Order ;ie
119189/ |24.12.20 |- COURT |Dtd.
2019 19 18198, [°-S-PATRA NO. 1 |2019- T88
2019 12-23 )
ABLAPL Order ;ie
119190/ |24.12.20 |- R. K. COURT |Dtd. No-
2019 19 18197/ |MISHRA NO. 1 |2019- o8
2019 12-23 )
ABLAPL Order ;ie
119191/ [24.12.20 |- BRAHMANANDA COURT |Dtd. e
2019 19 18161/ |TRIPATHY NO. 1 |2019- o8
2019 12-23 )
ABLAPL Order ;ie
119192/ [24.12.20 |- BTJAY KUMAR COURT |Dtd. e
2019 19 18142/ |DALET NO. 1 |2019- o8
2019 12-23 )
(Se
Order
119193/ [24.12.20 gg?f?; RAGHUNATH COURT |Dtd. ;E_
2019 19 BEHERA NO. 9 |2019-
019 108
12-24 )
119194/ [24.12.20 [BLAPL- |SATLENDRA COURT |order (Se
2019 19 10256/ |BISWAL NO. 7 |Dtd. at




2019 2019- No-
12-23 108
)
Order (Se
119195/ |24.12.20 ?2%?20 s. COURT |Dtd. EEIMIN at
2019 19 18 CHOUDHURY NO. 3 [2019- APPEAL No-
12-16 5)
Order (Se
WP (C) - COURT WRIT
119196/ 124.12.20 27043/ |R CH BHOI NO. 3 Dtd. BRANCH at
2019 19 2019 OLD 2019- _7 No-
12-23 5)
ABLAPL Order (Se
119197/ [24.12.20 - I;‘?;EZSRE COURT |Dtd. at
2019 19 18109/ ROUT NO. 1 |[2019- No-
2019 12-23 5)
_ Order (Se
119198/ |24.12.20 ggg(gé/ B K ;gURg Dtd. YQEZECH at
2019 19 2019 MOHARANA OLb 2019- 5 No-
12-23 35)
ABLAPL Order (Se
119199/ |24.12.20 |- COURT |Dtd. at
2019 19 15323, (B- K. PANDA NO. 1 |2019- No-
2019 12-24 35)
_ Order (Se
119200/ |124.12.20 gsgg;/ RADHARAMAN ;gURg Dtd. at
2019 19 5019 DAS NAYAK OLb 2019- No-
12-23 35)
Order (Se
WP (C) -
119201/ |24.12.20 Dtd. at
5019 19 233;6/ B D BISWAL DR (J) 2019- No-
12-23 35)
Order (Se
WP (C) —
119202/ |124.12.20 Dtd. at
5019 19 ;éi;9/ B D BISWAL DR (J) 2019- No-
12-23 35)
Order (Se
WP (C) - COURT
119203/ |24.12.20 25133/ |n K PANDA NO. 3 Dtd. at
2019 19 5019 oLD 2019- No-
12-23 35)
Order (Se
WP (C) - COURT
119204/ |124.12.20 25611/ |P K SWAIN NO. 3 Dtd. at
2019 19 5019 OLD 2019- No-
12-23 35)
ABLAPL Order (Se
119205/ |24.12.20 |- COURT |Dtd. at
2019 19 18155/ S.D.JENA NO. 1 [2019- No-
2019 12-23 35)
Order (Se
119206/ 24.12.20 ["E(©) COURT 1pi 4. at
26119/ |D SWAIN NO. 3
2019 19 2019 oLD 2019- No-
12-23 35)




Order (Se
119207/ |24.12.20 ?Ségé/ DEBASISH ;gURg Dtd. at
2019 19 soia | [HAZRA oim 2019- No-
12-23 35)
Order (Se
119208/ [24.12.20 "E{©) COURT 1p 4. at
17256/ |H JENA NO. 3
2019 19 o orm 2019- No-
12-23 35)
Order (Se
WP (C) - WRIT
119209/ |124.12.20 COURT |Dtd. at
2019 |19 113%0/ 18 K SWRIN NO. 5 [2019- BEANCH No-
12-23 5)
Order (Se
119210/ |24.12.20 ?Ségé/ SARADA COURT |Dtd. gEiECH at
2019 19 So1s | [NAYAK NO. 5 |2019- - No-
12-23 5)
ABLAPL Order (Se
119211/ |24.12.20 |- COURT |Dtd. at
2019 19 17663, |© ¥ BARIK NO. 1 [2019- No-
2019 12-20 5)
ITA- CHIEF |Order (Se
119212/ [24.12.20 |3;°° . |TAPAN KU JUSTIC |Dtd. at
2019 19 ; NAYAK E'S 2019- No-
COURT |12-18 5)
119213/ |24.12.20 loTc- Sgégic gijer CIVIL ;ie
2019 19 a/2010 (BN SAHU E'S  |2019- gEVISI No-
COURT |12-18 1)
CHIEF |Order (Se
119214/ |24.12.20 |OTAPL- JUSTIC |Dtd. at
2019 19 1/2012 (B K PANDA E'S  |2019- No-
COURT |12-18 1)
WRIT |(Se
CHIEF |Order
WP (C) - BRANCH |at
119215/ [24.12.20 |10, b0 o 0 pre JUSTIC |Dtd. (D1VIS INo-
2019 19 E'S 2019-
2019 R ION 102
BENCH) |)
CHIEF |Order ;ie
119216/ |24.12.20 |CEREF- JUSTIC |Dtd.
2019 19 472006 |° MOHAPATRA E'S  |2019- T82
COURT |12-18 )
CHIEF |Order ;ie
119217/ |24.12.20 |CEREF- JUSTIC |Dtd.
2019 19 a/2006 B K ROUT E'S  |2019- ng
COURT |12-18 )
P (C) - CHIEF |Order ;ie
119218/ |24.12.20 25398/ |D K MAHALIK JUSTIC |Dtd. No-
2019 19 Sons E'S 2019- 05
COURT |12-19




CHIEF

Order

(Se

WP (C) - at
119219/ (24.12.20 |50, 0" |0 o vananIk JUSTIC Dtd. e
2019 19 019 E'S 2019- oo
COURT [12-19 )
S~ CHIEF |Order ;ie
119220/ |24.12.20 24852/ |p.K.JENA JUSTIC |Dtd. No-
2019 19 5019 E'S 2019- oo
COURT [12-20 )
WP (C) - Order ;ie
119221/ |124.12.20 22877/ P.K. COURT |Dtd. No-
2019 19 MOHANTY NO. 22 [2019- °
2019 102
12-20 )
D (C) - CHIEF |Order ;ie
119222/ [24.12.20 |gu 05" |o b panr JUSTIC Dtd. e
2019 19 5010 E'S 2019- Los
COURT [12-20 )
WP (C) - Order ;ie
119223/ [24.12.20 COURT |Dtd.
2019 19 23?;7/ N.K. ROUT NO. 22 [2019- ng
12-20 )
ABLAPL Order ;ie
119224/ |24.12.20 |- COURT |Dtd.
2019 19 6901/2 |t K MALLIK NO. 1 |2019- ng
019 12-23 )
(Se
119225/ 24.12.20 "E(C)- COURT gijer at
2019 19 58230/ M.R. SAHOO NO. 22 |2019- TS;
12-24 )
WRIT | (Se
CHIEF |Order
WP (C) - BRANCH |at
119226/ (24.12.20 |oe 0" |0 b poun JUSTIC Dtd. (D1V1S [No-
2019 19 E'S 2019-
2019 COURT 1218 TON 114
BENCH) |)
Order (Se
WP (C) - WRIT
119227/ |24.12.20 COURT |Dtd. at
2019 19 ;gfgl/ S K BEHERA NO. 22 |2019- ?gANCH No-
12-23 6)
Order (Se
119228/ |24.12.20 SONTC COURT |p 4. at
2418/2 |J.P. KAR NO. 3
2019 19 015 oLh 2019- No-
12-23 6)
ITA- CHIEF |Order (Se
119229/ [24.12.20 |3,'7 . |TAPAN KUMAR JUSTIC Dtd. at
2019 19 . NAYAK E'S 2019- No-
COURT [12-18 6)




TA CHIEF (se
119230/ |24.12.20 JUSTIC at
2019 19 38/201 TPAN KU oe No-
COURT 6)
ITA- CHIEF |Order (Se
119231/ |24.12.20 |30, |TAPAN KUMAR JUSTIC Dtd. at
2019 19 7 NAYAK E'S 2019- No-
COURT |[12-18 6)
WP (C) - CHIEF |Order (Se
119232/ 124.12.20 JUSTIC |Dtd. at
2019 19 ;gf§7/ M.R. SAHOO E'S  |2019- No-
COURT |12-19 6)
WP (C) - CHIEF |Order (Se
119233/ |24.12.20 JUSTIC Dtd. at
2019 19 23%;5/ M.R. SAHOO E'S  |2019- No-
COURT |12-19 6)
WP (C) - CHIEF |Order (Se
119234/ |124.12.20 JUSTIC |Dtd. at
2019 19 ;gf§2/ M.R. SAHOO E'S  |2019- No-
COURT [12-19 6)
WP (C) - CHIEF |Order (Se
119235/ |24.12.20 |, 0, [U.K. JUSTIC Dtd. at
2019 19 5015 CHHOTRAY E'S 2019- No-
COURT |12-19 6)
WRIT |(Se
CHIEF |Order
WP (C) - BRANCH |at
119236/ (24.12.20 |7 oo L) |« wavak JUSTIC Dtd. (DTVIS [No-
2019 19 E'S 2019-
2019 couRT |12-19 ION 108
BENCH) |)
Order (Se
ITA- CIVIL
119237/ 124.12.20 S.R. Dtd. at
2019 19 ;9/201 MALLICK DR (J) |5010- gEVISI No-
12-18 1)
ITA- CHIEF |Order (Se
119238/ |24.12.20 .o, |TAPAN KUMAR JUSTIC Dtd. at
2019 19 : NAYAK E'S 2019- No-
COURT |[12-18 1)
ITA- CHIEF |Order (Se
119239/ |24.12.20 |55° o, |TAPAN KUMAR JUSTIC |Dtd. at
2019 19 0 NAYAK E'S 2019- No-
COURT |[12-18 1)
WRIT |(Se
Order
119240/ [24.12.20 ?géf;a D.D. COURT |Dtd. ?Eﬁggg ;t_
2019 19 MOHANTY NO. 21 |2019- ©
13 1o-18 ION 109
BENCH) |)
WRIT |(Se
Order
119241/ |24.12.20 ?géf;o 5.R. COURT |Dtd. ?i?ggg o
2019 19 MALLICK NO. 21 |2019- ©
13 1218 ION 109

BENCH)




- Order (Se
63 119242/ [24.12.20 ggéf;g S.K. - ;gURg Dtd. ;E_
7 12019 19 MOHANTY . . 2019-
17 OLD 109
12-20 )
___ (Se
Order
63 119243/ [24.12.20 [fr %) Is k. co. ke RS pta. 2
8 (2019 19 MOHANTY : : 2019-
17 OLD 109
12-20 )
- (Se
Order
63 119244/ [24.12.20 gﬁéf;g S.CH. c o RoET Ipta. o
9 12019 19 TRIPATHY . . 2019- ©
17 OLD 109
12-20 )
WP (C) - Order ;ie
64 (119245/ [24.12.20 COURT |Dtd.
0 12019 19 23132/ R K DEHURL 1C.0. |y5 " 95 |2019- ng
12-24 )
WP (C) - Order ;ie
64 [119246/ [24.12.20 COURT |Dtd.
1 (2019 19 if5/20 B.K. DAS C-0- No. 22 |2019- ng
12-19 )
_' WRIT | (Se
Order
64 [119247/ |24.12.20 [TE(C)~ COURT |Dtd. BRANCH jat
> bois o 11686/ |R R DAS C.0. |io 3 |ro1oe (DIVIS No-
2018 : s TON 114
BENCH) |)
[ Order (Se
WP (C) - COURT WRIT
64 1119248/ 124.12.20 | 1957, |5 p. KaRr C. No. 3 |Ptd: BRANCH |2©
3 2019 19 5015 orm 2019- " No-
12-24 7)
[ Order (Se
WP (C) — WRIT
64 119249/ |24.12.20 COURT |Dtd. at
4 2019 19 P27/ R R DAS ©-0- Ino. 22 |2019- PRANCH o~
12-19 17)
[ Order (Se
WP (C) - COURT WRIT
641119250/ |24.12.20 28013/ |B.K. PANDA C. NO. 3 btd. BRANCH at
5 2019 19 5015 orm 2019- o, No-
12-24 11)
[ WRIT | (Se
CHIEF |[Order
WP (C) — BRANCH |at
64 119251/ (24.12.20 | 20 | | JUSTIC |Dtd. (D1V1S No-
6 (2019 19 E'S 2019-
2019 courT 219 TON 102
BENCH) |)
_' CHIEF |Order (se
WP (C) — WRIT
64 [119252/ [24.12.20 JUSTIC |Dtd. at
7 2019 |19 23?23/ R R DAS €9 lgs  |2019- BRANCH lo-
COURT |12-19 43)
|64 [119253/ [24.12.20 [WP(C)- [C.R. NAYAK [C.O. [CHIEF |order [(se




12019

19 25544/ JUSTIC |Dtd. at
2019 E'S 2019- No-
COURT |12-19 43)
WRIT | (Se
CHIEF |Order
WP (C) - BRANCH lat
119254/ (24.12.20 705270 |2 o oo JUSTIC |Dtd. DTVTS INo-
2019 19 E'S 2019-
013 COURT |12-19 TON 106
BENCH) |)
WD (C) - CHIEF |Order ;ie
119255/ [24.12.20 |5c, o2 [BASUDEV JUSTIC |Dtd. e
2019 19 010 BARTIK E'S 2019- o6
COURT |12-19 )
S~ CHIEF |Order ;ie
119256/ |24.12.20 25567/ |p.K. BEHERA JUSTIC |Dtd. No-
2019 19 Solo E'S 2019- Loc
COURT |12-19 )
(Se
Order
WP (C) - COURT at
119257/ 124.12.20 159738/ |B.K. DALAI No. 3 [>e%: No-
2019 OLD oo }06
P (C) - CHIEF |Order ;ie
119258/ (24.12.20 |55 o0 | oo swatn JUSTIC |Dtd. -
2019 19 019 E'S 2019- Loe
COURT |12-19 )
ABLAPL Order ;ie
119259/ |24.12.20 |- NTIRANJAN COURT |Dtd. e
2019 19 18120/ |SAHOO NO. 1 [2019- Loc
2019 12-23 )
S~ CHIEF |Order ;ie
119260/ |24.12.20 26195/ M/S.J.K.DIG JUSTIC |Dtd. No-
2019 19 010 AL E'S 2019- o6
COURT |12-19 )
P (C) - CHIEF |Order ;ie
119261/ |24.12.20 25961/ |A. DAS JUSTIC |Dtd. No-
2019 19 2019 E'S 2019- Loe
COURT |12-19 )
P (C) - CHIEF |Order ;ie
119262/ (24.12.20 |50, 0 | oo suatn JUSTIC |Dtd. -
2019 19 5019 E'S 2019- Loe
COURT |12-19 )
WP (C) - CHIEF |Order (Se
119263/ |24.12.20 JUSTIC |Dtd. at
2019 19 ;8?27/ TAPAN SWAIN E'S  |2019- No-
COURT |12-19 106




[ | | | L D

CMAPL- CHIEF |Order ;ie
65119264/ |24.12.20 ;o |TAPAN KUMAR |, o |JUSTIC |Dtd. e
9 12019 19 e NAYAK P lgrs 2019- oe
COURT |[12-18 )
ABLAPL Order ;ie
66 (119265/ 124.12.20 |- B P c.0 COURT |Dtd. No-
0 2019 19 18117/ |[MOHAPATRA 2+ INo. 1 |20109- oe
2019 12-23 )
ABLAPL Order ;ie
66 (119266/ |24.12.20 |- COURT |Dtd.
1 12019 19 17789, [ K PANI €0 lvo. 1 |2010- ng
2019 12-20 )
[ Order (Se
66 119267/ |24.12.20 355§>2 D.K. c o ;gURg Dtd. EE;ECH at
2 2019 19 o1e MOHANTY A e 2019- e No-
12-24 35)
[ ARLAPL Order (se
66 1119268/ [24.12.20 |- COURT |Dtd. at
3 12019 19 17697, [ K PANI €0 No. 1 |2019- No-
2019 12-20 35)
[ Order (Se
WP (C) - COURT WRIT
66 1119269/ 124.12.20 \o905/5 |y k. pass  |c.o. No. 3 |PEd- BRANCH |2°
4 12019 19 ore oih 2019- e No-
12-24 35)
[ ARLAPL Order (se
66 119270/ [24.12.20 - ﬁigﬁiN o, |COURT |Dtd. at
5 12019 19 18104/ | Jnos Y+ INo. 1 [20109- No-
2019 12-23 35)
[ ABLAPL Order (Se
66 (119271/ 124.12.20 |- SK c.0 COURT |Dtd. at
6 12019 19 18103/ |[KALIMUDDIN Y+ INo. 1 |2019- No-
2019 12-23 35)
[ ARLAPL Order (se
66 119272/ |24.12.20 |- COURT |Dtd. at
7 12019 19 18052, B DAS €0 vo. 1 |2010- No-
2019 12-23 35)
[ ABLAPL Order (Se
66 (119273/ 124.12.20 |- COURT |Dtd. at
8 2019 19 17651, |R-Re NAYAK 1C.0- oy 1 12010- No-
2019 12-20 35)
[ Order (Se
WP (C) - COURT
661119274/ (24.12.20 |5 0207 Lo e oo o, 3 [Pt at
9 12019 19 oo oip 2019- No-
12-23 35)
. ABLAPL Order (Se
37 ééi;75/ ig.lz.zo - SAMIR BARIK [C.O. ;gURT Dtd. at
18028/ . 2019- No-




[ ] 2019 | 12-23 35)

[ ABLAPL Order (se
67 1119276/ [24.12.20 |- T BAG COURT |Dtd. at

1 |2019 19 4320/2 |°° NO. 1 |2019- No-
019 12-23 35)

[ ABLAPL Order (Se
67 (119277/ 124.12.20 |- COURT |Dtd. at

2 2019 19 7778/2 |F-K- SINGH NO. 2 2019- No-
019 12-23 35)

[ ABLAPL Order (se
67 (119278/ 124.12.20 |- S. R. COURT |Dtd. at

3 |2019 19 17770/ |SUBIDHI NO. 1 [2019- No-
2019 12-20 35)

[ WA— Order (Se
67 1119279/ [24.12.20 COURT |Dtd. at

4 2019 19 %4/20 P. C. DAS NO. 3 |2019- No-
12-20 35)

[ ARLAPL Order (se
67 (119280/ |24.12.20 |- COURT |Dtd. at

5 [2019 19 17776, B+ K. SAHU NO. 1 |2019- No-
2019 12-20 35)

___ ABLAPL Order (se
67 119281/ [24.12.20 - ;iigiN COURT |Dtd. at

6 (2019 19 17658/ | CUnipal NO. 1 [2019- No-
2019 12-20 35)

[ WA— Order (Se
67 1119282/ |24.12.20 COURT |Dtd. at

7 12019 19 $;4/20 S. K. RATH NO. 3 [2019- No-
12-20 35)

[ ABLAPL Order (se
67 1119283/ [24.12.20 |- < RouT COURT |Dtd. at

8 [2019 19 17659/ °° NO. 1 [2019- No-
2019 12-20 35)

[ ABLAPL Order (Se
67 119284/ 124.12.20 |- BASUDEV COURT |Dtd. at

9 [2019 19 17781/ |MISHRA NO. 1 |2019- No-
2019 12-20 35)

[ ABLAPL Order (se
68 119285/ [24.12.20 |- COURT |Dtd. at

0 |2019 19 17648, [P+ R- SETHI NO. 1 |2019- No-
2019 12-20 35)

[ ABLAPL Order (Se
68 119286/ 124.12.20 |- COURT |Dtd. at

1 2019 19 17667, [SARAT DASH NO. 1 |2019- No-
2019 12-20 35)

[ WA— Order (Se
68 119287/ [24.12.20 COURT |Dtd. at

2 12019 19 %9/20 S. K. RATH NO. 3 [2019- No-
12-20 35)

68 [119288/ [24.12.20 |wa- BHARAT COURT |order (Se
3 2019 19 620/20 |BEHERA NO. 3 |Dtd. at




19 2019- No-
12-20 35)
ABLAPL Order (Se
119289/ |24.12.20 |- B R COURT |Dtd. at
2019 19 18020/ |SENAPATI NO. 1 [2019- No-
2019 12-23 35)
ABLAPL Order (Se
119290/ |24.12.20 |- COURT |Dtd. at
2019 19 17649, |R- R. NAYAK NO. 1 |2019- No-
2019 12-20 35)
WA— Order (Se
119291/ |24.12.20 COURT |Dtd. at
2019 19 %0/20 S. K. RATH NO. 3 [2019- No-
12-20 35)
ABLAPL Order (Se
119292/ |24.12.20 |- N.K. COURT |Dtd. at
2019 19 17966/ |SATAPATHY NO. 1 [2019- No-
2019 12-23 35)
ABLAPL Order (Se
119293/ |24.12.20 |- COURT |Dtd. at
2019 19 18128/ M. R. BARIK NO. 1 |[2019- No-
2019 12-23 35)
ABLAPL Order (Se
119294/ |24.12.20 |- CH ASWINI COURT |Dtd. at
2019 19 18007/ |KU DAS NO. 1 |[2019- No-
2019 12-23 35)
Order (Se
119295/ |24.12.20 gg?g?z R.K. COURT |Dtd. at
2019 19 019 MALLICK NO. 7 [2019- No-
12-24 35)
Order (Se
CRLMC-
119296/ |24.12.20 COURT |Dtd. at
2019 19 8‘1128/2 G. SAHOO NO. 3 [2019- No-
12-23 35)
ABLAPL Order (Se
119297/ |24.12.20 |- P S DAS COURT |Dtd. at
2019 19 17737/ NO. 1 |[2019- No-
2019 12-20 35)
ABLAPL Order (Se
119298/ |24.12.20 |- NIRMAL ;gURg Dtd. at
2019 19 7262/2 |KUMAR DAS OLb 2019- No-
019 12-23 35)
BLAPL- iiigem (Se
119299/ |124.12.20 9789/2 |P.K. PATRI COURT Did. at
2019 19 NO. 2 No-
019 2019- 35)
12-24
ABLAPL Order (Se
119300/ |24.12.20 |- COURT |Dtd. at
2019 19 17653/ S. BARIK NO. 1 [2019- No-
2019 12-20 35)




ABLAPL Order (Se

119301/ [24.12.20 - ¢ SAHOO COURT |Dtd. ZEIMIN at
2019 19 1078/2 NO. 1 |[2019- MISC—3 No-
019 12-20 3)
WP (C) - CHIEF |Order (Se

119302/ |124.12.20 JUSTIC |Dtd. at
2019 19 28%80/ P. KARAN E'S 2019- No-
COURT |12-19 3)
ABLAPL Order (Se

119303/ |24.12.20 |- COURT |Dtd. at
2019 19 18201/ M. R. SAHOO NO. 1 [2019- No-
2019 12-23 3)
WP (C) - CHIEF |Order (Se

119304/ |124.12.20 25395/ D. K. JUSTIC |Dtd. at
2019 19 2019 MAHALICK E'S 2019- No-
COURT |12-19 3)
WP (C) - CHIEF |Order (Se

119305/ |24.12.20 JUSTIC |Dtd. at
2019 19 ;8280/ R.K. BEHERA E'S  |2019- No-
COURT |12-19 3)
ABLAPL Order (Se

119306/ |24.12.20 |- COURT |Dtd. at
2019 19 17118/ R K MALLICK NO. 1 [2019- No-
2019 12-20 3)
ABLAPL Order (Se

119307/ |24.12.20 |- COURT |Dtd. at
2019 19 18200/ M. R. BARIK NO. 1 [2019- No-
2019 12-23 3)
WP (C) - CHIEF |Order (Se

119308/ |24.12.20 25392/ D.K. JUSTIC |Dtd. at
2019 19 5019 MOHALIK E'S 2019- No-
COURT |12-19 3)
ABLAPL Order (Se

119309/ |24.12.20 |- COURT |Dtd. at
2019 19 18195/ M. R. BARIK NO. 1 [2019- No-
2019 12-23 3)
ABLAPL Order (Se

119310/ |24.12.20 |- M K COURT |Dtd. at
2019 19 17259/ |MOHAPATRA NO. 1 |[2019- No-
2019 12-20 3)
WP (C) - CHIEF |Order (Se

119311/ |24.12.20 25428/ G. JUSTIC |Dtd. at
2019 19 2019 CHAITANYA E'S 2019- No-
COURT |12-19 3)
ABLAPL Order (Se

119312/ |24.12.20 |- I. BHOI COURT |Dtd. at
2019 19 17657/ : NO. 1 |[2019- No-
2019 12-20 3)
119313/ |24.12.20 PBLAPL courr [0rder (Se
2019 19 - P. K. BEHRA NO. 1 Dtd. at
17768/ : 2019- No-




[ 2019 | | 12-20 3)
[ ABLAPL Order (se
70 1119314/ [24.12.20 - D. D. ;gURg Dtd. at
9 12019 19 7404/2 |MOHANTY oLn 2020- No-
019 01-16 3)
[ WP (C) - CHIEF |Order (Se
71 119315/ [24.12.20 25397/ D.K. JUSTIC |Dtd. at
0 |2019 19 010 MOHALTK E'S 2019- No-
COURT |12-19 3)
[ ABLAPL Order (se
71 119316/ |24.12.20 |- N K COURT |Dtd. at
1 |2019 19 18196/ |SATAPATHY NO. 1 [2019- No-
2019 12-23 3)
[ ABLAPL Order (Se
71 [119317/ |24.12.20 |- COURT |Dtd. at
2 12019 19 17700, [P-F- TANGA NO. 1 |2019- No-
2019 12-20 3)
[ Order (Se
71 1119318/ [24.12.20 CRLMC COURT |Dtd. CRMINA at
2791/2 |K. PRADHAN L
3 |2019 19 019 NO. 1 [2019- nrscp [NO
12-23 11)
___ ABLAPL Order (se
71 [119319/ [24.12.20 |- PRAMOD COURT |Dtd. at
4 2019 19 17703/ |KUMAR JENA NO. 1 |2019- No-
2019 12-20 11)
[ ABLAPL Order (Se
71 119320/ |24.12.20 |- COURT |Dtd. at
5 [2019 19 18203, |© SUNDARA NO. 1 |2019- No-
2019 12-23 11)
[ Order (Se
CRLA-
71 [119321/ [24.12.20 COURT |Dtd. at
6 |2019 19 §g8/20 S. K. BARIK NO. 2 |2019- No-
12-23 11)
[ ABLAPL Order (Se
71 119322/ |24.12.20 |- P K. DAS COURT |Dtd. at
7 12019 19 17708/ | °° NO. 1 [2019- No-
2019 12-20 11)
[ ABLAPL Order (se
71 [119323/ [24.12.20 |- COURT |Dtd. at
8 [2019 19 17806, |F K MOHANTY NO. 1 |2019- No-
2019 12-20 11)
[ Order (Se
CRLA-
71 1119324/ (24.12.20 COURT |Dtd. at
9 |2019 19 325/20 P. K. SINGH NO. 2 |2019- No-
12-20 11)
[ ABLAPL Order (se
72 [119325/ [24.12.20 |- & bas COURT |Dtd. at
0 |2019 19 17710/ [°° NO. 1 |2019- No-
2019 12-20 11)
72 [119326/ [24.12.20 [ABLAPL COURT |order (Se
1 |2019 19 - H K BHOL NO. 1 |Dtd. at




___ 17896/ 2019- No-
2019 12-20 11)
[ Order (Se
72 1119327/ |24.12.20 |GCRLA- M/S.S.C.MEK COURT |Dtd. CRIMIN | ¢
2 2019 |19 29/201 AP NO. 1 [2019- AL No-
8 P.K.BEHERA o0 APPEAL |\
___ ABLAPL Order (se
72 [119328/ |24.12.20 |- COURT |Dtd. at
3 2019 19 17714, |} BISWAL NO. 1 [2019- No-
2019 12-20 3)
[ WP (C) - CHIEF |Order (Se
72 1119329/ (24.12.20 25393/ D. K. JUSTIC |Dtd. at
4 12019 19 Solo MAHALTK E'S 2019- No-
COURT |12-19 3)
[ B Order (Se
72 1119330/ |24.12.20 "E(C) COURT |p 4. at
26901/ |C. SAMAL NO. 3
5 [2019 19 5019 oLn 2019- No-
12-23 3)
[ WP (C) - CHIEF |Order (Se
72 1119331/ (24.12.20 JUSTIC |Dtd. at
6 12019 19 ;3?28/ P. C. DAS E'S 2019- No-
COURT |12-19 3)
[ Order (Se
WP (C) - COURT
72 119332/ 124.12.20 | 0ot L o o vo. 3 ptd. at
7 12019 19 5019 oLb 2019- No-
12-23 3)
[ Order (Se
72 1119333/ [24.12.20 ggég;/ S.N. COURT |Dtd. giiECH at
8 12019 19 So1s MOHANTY NO. 22 |2019- e No-
12-23 36)
___ ABLAPL Order (se
72 [119334/ |24.12.20 |- COURT |Dtd. at
9 |2019 19 17992, |F K JENA NO. 1 |2019- No-
2019 12-23 36)
[ Order (Se
73 [119335/ [24.12.20 ggéf;/ D. K. ;gURg Dtd. at
0 [2019 19 010 MOHANTY oLh 2019- No-
12-23 36)
___ ABLAPL Order (se
731119336/ |24.12.20 |- COURT |Dtd. at
1 |2019 19 17759, |TAPAN SWAIN NO. 1 |2019- No-
2019 12-20 36)
[ Order (Se
WP (C) - COURT
73 119337/ 24.12.20 |jo et L L vo. 3 |ptd. at
2 |2019 19 Solo oLh 2019- No-
12-23 36)
[ ARLAPL Order (se
731119338/ |24.12.20 |- COURT |Dtd. at
3 2019 19 18127, [ R BARIK NO. 1 |2019- No-
2019 12-23 36)
173 [119339/ [24.12.20 |[ABLAPL |[TAPAN SWAIN [C.O. [COURT |Order |(se




12019

19 - NO. 1 |ptd. at
17760/ 2019- No-
2019 12-20 36)
Order (Se
119340/ [24.12.20 23%532 SHAKTIDHAR COURT |Dtd. at
2019 19 op MISHRA NO. 23 |2019- No-
12-20 36)
Order (Se
WP (C) — COURT
119341/ [24.12.20 [0 SL7 | L co N2 |ptd. at
2019 19 Sole oop D eo1e- No-
12-23 36)
ABLAPL Order (Se
119342/ |124.12.20 |- COURT |Dtd. at
2019 19 17880, |* K MISHRA NO. 1 |2019- No-
2019 12-20 36)
Order (Se
WP (C) — COURT WRIT
119343/ 124.12.20 |, ceo ) IM.R. SAHOO No. 3 |Ptd: BRANCH |2©
2019 19 oo oo > Jeo1e- o No-
12-23 28)
WP (C) - CHIEF |[Order (Se
119344/ [24.12.20 JUSTIC Dtd. at
2019 19 23?36/ M. K. NAYAK E'S 2019- No-
COURT |12-19 28)
_ Order (Se
119345/ [24.12.20 ggégé/ R. K. ;gURg Dtd. at
2019 19 coos! MonaBROT oo > jeo1e- No-
12-23 28)
ABLAPL Order (Se
119346/ [24.12.20 |- COURT |Dtd. at
2019 19 17890/ |T R DAS NO. 1 |2019- No-
2019 12-20 28)
Order (Se
119347/ [24.12.20 ggég;/ R. C. ;gURg Dtd. EE;ECH at
2019 19 ceio’! ubuLt oo > J01e- o No-
12-23 2)
Order (Se
CRLMC-
119348/ [24.12.20 COURT |Dtd. at
2019 19 3324/2 A.K. MISHRA NO. 3 |2019- No-
12-23 2)
WP (C) - CHIEF |Order (Se
119349/ |24.12.20 JUSTIC |Dtd. at
2019 19 §g§g7/ M. K. NAYAK E'S 2019- No-
COURT |12-19 2)
ABLAPL Order (Se
119350/ [24.12.20 |- COURT |Dtd. at
2019 19 11565, [+ BISWAL NO. 1 |2019- No-
2019 12-20 2)
Order (Se
119351/ [24.12.20 giggfz S xam COURT |Dtd. at
2019 19 o B NO. 3 |2019- No-
12-23 2)




ABLAPL Order (Se

119352/ |24.12.20 |- COURT |Dtd. at
2019 19 9510/2 |1- BISWAL NO. 1 |2019- No-
019 12-20 2)
Order (Se

119353/ |24.12.20 ?g?gg/ S. ROUT COURT |Dtd. at
2019 19 5019 : NO. 7 |2019- No-
12-23 2)
ABLAPL Order (Se

119354/ |24.12.20 |- COURT |Dtd. at
2019 19 798g/2 |F K SAHOO NO. 1 |2019- No-
019 12-20 2)
ABLAPL Order (Se

119355/ |24.12.20 |- COURT |Dtd. at
2019 19 11567, [+ BISWAL NO. 1 |2019- No-
2019 12-20 2)
Order (Se

119356/ |24.12.20 ?gégg/ s. ROUT COURT |Dtd. at
2019 19 2019 : NO. 7 [2019- No-
12-23 2)
WP (C) - CHIEF |Order (Se

119357/ |124.12.20 25896/ CHINTU JUSTIC |Dtd. at
2019 19 5015 SAMAL E'S 2019- No-
COURT |12-19 2)
ABLAPL Order (Se

119358/ |24.12.20 |- COURT |Dtd. at
2019 19 11568/ M. BISWAL NO. 1 [2019- No-
2019 12-20 2)
WP (C) - CHIEF |Order (Se

119359/ |24.12.20 JUSTIC |Dtd. at
2019 19 ggggl/ TAPAN SWAIN E'S  |2019- No-
COURT |12-19 2)
Order (Se

119360/ |24.12.20 ?gésg/ RAMAKANTA COURT |Dtd. at
2019 19 5019 PANDA NO. 7 |2019- No-
12-23 2)
ABLAPL Order (Se

119361/ |24.12.20 |- COURT |Dtd. at
2019 19 11569/ M. BISWAL NO. 1 |[2019- No-
2019 12-20 2)
WP (C) - CHIEF |Order (Se

119362/ |124.12.20 JUSTIC |Dtd. at
2019 19 23282/ TAPAN SWAIN E'S  |2019- No-
COURT |12-19 2)
ABLAPL Order (Se

119363/ |24.12.20 |- COURT |Dtd. at
2019 19 11637/ M. BISWAL NO. 1 |[2019- No-
2019 12-20 2)
BLAPL- Order (Se

ééig64/ ig.lz.zo 10270/ |S. ROUT ;gURg Dtd. at
2019 : 2019- No-




[ | | | L 12-23 2)

WP (C) - CHIEF |Order (Se
76 [119365/ [24.12.20 JUSTIC Dtd. at
o 019 s 23284/ TAPAN SWAIN [C.O. [°7 2016~ e
COURT |12-19 2)
[ ABLAPL Order (Se
76 |119366/ |24.12.20 |- COURT |Dtd. at
1 2019 19 17807, N ¥ ROUT €0 No. 1 |2019- No-
2019 12-20 2)
[ ABLAPL Order (se
76 119367/ |24.12.20 |- COURT |Dtd. at
2 12019 19 11405/ [R- DAS €0 vo. 1 |2019- No-
2019 12-20 2)
[ Order (Se
BLAPL-
76 [119368/ [24.12.20 COURT |Dtd. at
3 12019 19 ;8?29/ S. ROUT €0 wo. 7 |2019- No-
12-23 2)
[ WE (C) CHIEF |Order (se
76 1119369/ (24.12.20 JUSTIC |Dtd. at
4 12019 19 ;gigo/ TAPAN SWAIN [|C.O. E'S 2019- No-
COURT |12-19 2)
___ ABLAPL Order (se
76 1119370/ |24.12.20 - . R, sanoo |c.o. |COURT |ptd. ERMINA at
5 12019 19 11545/ [ Y+ lNo. 1 |2019- mrscp [NO-
2019 12-20 11)
[ Order (Se
BLAPL-
76 119371/ (24.12.20 COURT |Dtd. at
6 2019 19 ;8?85/ T.R. DAS €-0- No. 7 |2019- No-
12-23 11)
[ ABLAPL Order (se
76 1119372/ |24.12.20 |- COURT |Dtd. at
7 12019 19 17865, |° DALAL €0 wo. 1 |2019- No-
2019 12-20 11)
[ WP (C) - CHIEF |Order (Se
76 1119373/ (24.12.20 JUSTIC |Dtd. at
e bo1o o 23287/ TAPAN SWAIN |C.O. |°\C 2015 .
COURT |12-19 11)
[ ABLAPL Order (se
76 1119374/ [24.12.20 - \ k. swary |c.o. |COURT |ptd. ERMINA at
9 12019 19 11564/ [0 © Y Ino. 1 |2019- niscoy No-
2019 12-20 11)
[ ABLAPL Order (Se
77 1119375/ |24.12.20 |- R.K. co COURT |Dtd. at
0 |2019 19 12492/ MOHANTY 2+ Ino. 7 |2019- No-
2019 12-23 11)
___ S CHIEF |Order (se
77 1119376/ [24.12.20 JUSTIC Dtd. at
1 12019 19 ;8?;8/ A.K. PANDA 1C.0. 1pvo 1rp10- No-
COURT |12-19 11)
77 [119377/ [24.12.20 [aBLAPL |P. XK. ¢ o. |COURT [order (Se
2 |2019 19 - MOHANTY Y+ INo. 1 |ptd. at




_' 11573/ 2019- No-

2019 12-20 11)

[ ABLAPL Order (se

77 1119378/ |24.12.20 |- COURT |Dtd. at

3 2019 19 17868, |° K PANI C- NO. 1 |2019- No-

2019 12-20 11)

[ WP (C) - CHIEF |Order (Se

77 119379/ 24.12.20 [j 70" M. K. . JUSTIC |Dtd. at

4 2019 19 010 MOHAPATRA : E'S 2019- No-

COURT |12-19 11)

[ ABLAPL Oorder (Se

77 1119380/ |24.12.20 - o oas . COURT |Dtd. EEIMIN at

5 2019 19 10908/ [°° : NO. 7 |2019- P

2018 12-23 18)

[ B Order (Se

77 |119381/ |24.12.20 "E(C) COURT |p 4. at
21303/ |S. C. DAS C. NO. 3

6 (2019 19 B oLn 2019- No-

12-23 18)

[ Order (Se
WP (C) - COURT

77 1119382/ (24.12.20 26885/ |A. K. SAHU |C. NO. 3 Dtd. at

7 12019 19 010 oLb 2019- No-

12-23 18)

[ WE (C) CHIEF |Order (Se

77 119383/ 24.12.20 )., o0 |JANMEJAY . JUSTIC |Dtd. at

8 [2019 19 010 PARIDA : E'S 2019- No-

COURT |12-19 18)

[ ABLAPL Oorder (Se

77 1119384/ |24.12.20 |- COURT |Dtd. at

9 12019 19 17872/ |© R DAS C- NO. 1 [2019- No-

2019 12-20 18)

[ FAO— Order (Se

78 119385/ (24.12.20 [g0 0 0 |S K. . COURT |Dtd. at

0 |2019 19 i MOHANTY : NO. 8 2019- No-

12-23 18)

[ WP (C) - CHIEF |Order (Se

78 1119386/ |24.12.20 JUSTIC |Dtd. at

1 2019 19 23339/ P. C.DAS 1C.0. lpvg hp19- No-

COURT |12-19 18)

[ Order (Se

WP (C) - COURT WRIT

78 1119387/ 124.12.20 |, c0o0, |r. prapHAN |C. No. 3 |Ptd: BRANCH |2°

2 12019 19 016 oLb 2019- o No-

12-23 46)

[ WP (C) - CHIEF |Order (Se

78 1119388/ [24.12.20 JUSTIC |Dtd. at

3 12019 19 égfgl/ P. C.DAS 1C.0. lpvg  hp19- No-

COURT |12-19 46)

[ FAO- Order (Se

78 1119389/ [24.12.20 COURT |Dtd. at

4 2019 19 286/20 B.K. SAHOO 1C.0. |y g |2010- No-

12-23 46)

178 [119390/ [24.12.20 [wP(C)- [7. D lc.0. |COURT |order WRIT | (Se




12019

19 27426/ |MUDULI NO. 3 |Dtd. BRANCH |at
2019 OLD 2019- -4 No-
12-23 38)
ABLAPL Order (Se
119391/ |24.12.20 |- COURT |Dtd. at
2019 19 17876/ G BEHERA NO. 1 |2019- No-
2019 12-20 38)
Order (Se
BLAPL-
119392/ [24.12.20 COURT |Dtd. at
2019 19 gi20/2 P. K. BARIK NO. 2 |2019- No-
12-24 38)
Order (Se
119393/ [24.12.20 gié?i/ B. ;gURg Dtd. at
2019 19 2019 MOHAPATRA OLb 2019- No-
12-23 38)
_ Order (Se
119394/ (24.12.20 ggég;/ R. K. ;gURg Dtd. at
2019 19 5019 MOHABHOI OLb 2019- No-
12-23 38)
ABLAPL Order (Se
119395/ |24.12.20 |- COURT |Dtd. at
2019 19 17973, O+ P BAG NO. 1 |2019- No-
2019 12-23 38)
ABLAPL Order (Se
119396/ |24.12.20 |- R K COURT |Dtd. at
2019 19 17808/ |MOHABHOI NO. 1 |2019- No-
2019 12-20 38)
ABLAPL Order (Se
119397/ [24.12.20 |- SAILENDRA COURT |Dtd. at
2019 19 17801/ |BISWAL NO. 1 |2019- No-
2019 12-20 38)
ABLAPL Order (Se
119398/ [24.12.20 - b o bas ;gURg Dtd. at
2019 19 12655/ ’ OLb 2019- No-
2019 12-24 38)
WP (C) - CHIEF |Order (Se
119399/ |24.12.20 JUSTIC |Dtd. at
2019 19 23?23/ TAPAN SWAIN E'S  |2019- No-
COURT [12-19 38)
ABLAPL Order (Se
COURT
119400/ |24.12.20 |- Dtd. at
2019 19 12655/ B. K. PANDA ggb ? 2019- No-
2019 12-24 38)
WP (C) - CHIEF |Order (Se
119401/ [24.12.20 JUSTIC |Dtd. at
2019 19 22?22/ TAPAN SWAIN E'S  |2019- No-
COURT [12-19 38)
ABLAPL Order (Se
119402/ |24.12.20 |- P, C. DAS COURT |Dtd. at
2019 19 13427/ NO. 2 |2019- No-
2019 12-24 38)




WP (C) - CHIEF |Order (Se

119403/ |24.12.20 JUSTIC |Dtd. at
2019 19 ;gfgl/ TAPAN SWAIN E'S  |2019- No-
COURT |12-19 38)
ABLAPL Order (Se

119404/ |24.12.20 |- COURT |Dtd. at
2019 19 13427/ B. K. PANDA NO. 2 |2019- No-
2019 12-24 38)
ABLAPL Order (Se

119405/ |24.12.20 |- R. DAS COURT |Dtd. at
2019 19 10792/ : NO. 1 [2019- No-
2019 12-17 38)
ABLAPL Order (Se

119406/ |24.12.20 |- P. C. DAS COURT |Dtd. at
2019 19 13549/ NO. 7 [2019- No-
2019 12-24 38)
ABLAPL Order (Se

119407/ |24.12.20 |- R K COURT |Dtd. at
2019 19 17809/ |MOHABHOI NO. 1 [2019- No-
2019 12-20 38)
ABLAPL Order (Se

119408/ [24.12.20 - o one COURT |Dtd. ZEIMIN at
2019 19 6277/2 ) NO. 9 [2019- MISC—3 No-
019 12-18 3)
ABLAPL Order (Se

119409/ |24.12.20 |- COURT |Dtd. at
2019 19 13549/ B. K. PANDA NO. 7 [2019- No-
2019 12-24 3)
ABLAPL Order (Se

119410/ |24.12.20 |- COURT |Dtd. at
2019 19 8600/2 |- DALAL NO. 1 |2019- No-
019 12-23 3)
ABLAPL Order (Se

119411/ |24.12.20 |- HAREKRUSHNA COURT |Dtd. at
2019 19 18178/ |DASH NO. 1 [2019- No-
2019 12-23 3)
ABLAPL Order (Se

119412/ [24.12.20 |- S K COURT |Dtd. at
2019 19 17805/ |TRIPATHY NO. 1 |2019- No-
2019 12-20 3)
ABLAPL Order (Se

119413/ |24.12.20 |- COURT |Dtd. at
2019 19 18175, [*+ KALASH NO. 1 |2019- No-
2019 12-23 3)
ABLAPL Order (Se

119414/ |24.12.20 |- COURT |Dtd. at
2019 19 8600/2 |J-P- MUDULI NO. 1 |2019- No-
019 12-23 3)
119415/ [24.12.20 “PPAPY RavaranT COURT gijer ;ie
2019 19 18174/ MOHANTY NO. 1 2019- No-




[ 2019 | 12-23 13)
[ ABLAPL Order (se
81 119416/ [24.12.20 |- COURT |Dtd. at
1 |2019 19 17810, B D BISWAL NO. 1 [2019- No-
2019 12-20 3)
[ Order (Se
WP (C) - COURT
81 [119417/ (24.12.20 |oo 07 | b pawoa v, 3 [pta. at
2 |2019 19 Solo oLh 2019- No-
12-23 3)
[ _ Order (Se
81 119418/ [24.12.20 323?20 S.K. COURT |Dtd. at
3 |2019 19 i TRIPATHY NO. 2 [2019- No-
12-20 3)
[ Order (Se
WP (C) - COURT
81 119419/ [24.12.20 |5 o0t | o pavoa v 3 |ptd. at
4 |2019 19 ol oLh 2019- No-
12-23 3)
[ ARLAPL Order (se
81 |119420/ |24.12.20 |- COURT |Dtd. at
5 [2019 19 17766, |C-R- NAYAK NO. 1 [2019- No-
2019 12-20 3)
___ ABLAPL Order (se
81 [119421/ [24.12.20 |- COURT |Dtd. at
6 |2019 19 17820, |F K BARIK NO. 1 |2019- No-
2019 12-20 3)
[ Order (Se
81 1119422/ |24.12.20 ggégé/ S. K. DAS ;gURg Dtd. at
7 |2019 19 5015 MOHAPATRA oLb 2019- No-
12-23 3)
[ ABLAPL Order (se
81 119423/ [24.12.20 |- TOPHAN COURT |Dtd. at
8 [2019 19 18156/ |PRADHAN NO. 1 [2019- No-
2019 12-23 3)
[ Order (Se
81 1119424/ |24.12.20 ?2;22/ B. R. ;gURg Dtd. EE;ECH at
9 12019 19 5019 SENAPATT oLb 2019- e No-
12-23 35)
[ ABLAPL Order (se
82 119425/ [24.12.20 |- COURT |Dtd. at
0 |2019 19 17646, [PRUNDHATI NO. 1 [2019- No-
2019 12-20 35)
[ ABLAPL Order (Se
82 |119426/ |24.12.20 |- COURT |Dtd. at
1 2019 19 17879, |G S PANDA NO. 1 |2019- No-
2019 12-20 35)
[ _ Order (Se
82 (119427/ |24.12.20 gg;gé/ P. K. ;gURg Dtd. at
2 |2019 19 5019 BEHERA oLn 2019- No-
12-23 35)
82 [119428/ [24.12.20 [aBLAPL [B.K. COURT |Order (Se
3 |2019 19 - MOHARANA NO. 1 |Dtd. at




___ 17792/ 2019- No-
2019 12-20 35)

[ ABLAPL Order (se
82 119429/ |24.12.20 |- COURT |Dtd. at
4 |2019 19 18157, [SARAT DASH C. NO. 1 [2019- No-
2019 12-23 35)

___ ABLAPL Order (se
82 1119430/ |24.12.20 |- 5 DAS . COURT |Dtd. at
5 12019 19 17894/ : NO. 1 |2019- No-
2019 12-20 35)

[ ABLAPL Oorder (Se
82 119431/ |24.12.20 |- RANJIT c COURT |Dtd. at
6 (2019 19 18163/ |[MOHANTY . NO. 1 [2019- No-
2019 12-23 35)

[ ABLAPL Order (se
82 1119432/ [24.12.20 |- COURT |Dtd. at
7 12019 19 18168/ |D-K+ BANI - 1C.0- hog 1 2010- No-
2019 12-23 35)

[ ABLAPL Oorder (Se
82 119433/ |24.12.20 |- COURT |Dtd. at
8 12019 19 17040, [ T NATAK 1C.0- g 1 |2010- No-
2019 12-23 35)

82 119434/ |24.12.20 "ELC)- COURT giger ;ie
9 |2019 19 231;9/ A.K. ROUL - 1C.0-Iyn 52 |2010- No-
12-23 35)

[ ABLAPL Oorder (Se
831119435/ |24.12.20 |- COURT |Dtd. at
0 12019 19 17959, (* KALASH €0 No. 1 |2019- No-
2019 12-23 35)

[ ABLAPL Order (se
83 119436/ [24.12.20 |- COURT |Dtd. at
1 |2019 19 17977, [MADAN DAS — C. NO. 1 [2019- No-
2019 12-23 35)

[ ABLAPL Oorder (Se
831119437/ [24.12.20 |- COURT |Dtd. at
2 |2019 19 17082, |F K BARIK —[C. NO. 1 |2019- No-
2019 12-23 35)

[ ABLAPL (se
831119438/ |24.12.20 |- COURT at
3 |2019 19 17983, |F K MOHANTY C. NO. 1 No-
2019 35)

___ ABLAPL Order (se
83 (119439/ [24.12.20 |- COURT |Dtd. at
4 2019 19 17986, |* KALASH €0 lwo. 1 |2019- No-
2019 12-23 35)

[ ARLAPL Order (se
831119440/ |24.12.20 |- COURT |Dtd. at
5 |2019 19 17987, [F K SAHOO —C. NO. 1 [2019- No-
2019 12-23 35)

183 [119441/ [24.12.20 |[ABLAPL |BALARAM lc.0. [cOURT |order |(Se




12019

19 - SINGH NO. 1 |Dtd. at
11895/ 2019- No-
2019 12-20 35)
ABLAPL Order (Se
119442/ |124.12.20 |- COURT |Dtd. at
2019 19 9231/2 (B F TANGA NO. 1 |2019- No-
019 12-23 35)
ABLAPL Order (Se

COURT
119443/ [24.12.20 |- Dtd. at
2019 19 751372 [J K MISHRA gfb % |2019- No-
019 12-23 35)
ABLAPL Order (Se
119444/ |24.12.20 - N ;gURg Dtd. at
2019 19 7513/2 OLb 2019- No-
019 12-23 35)
ABLAPL Order (Se
119445/ [24.12.20 |- SAILLENDRA COURT |Dtd. at
2019 19 9263/2 |BISWAL NO. 1 |2019- No-
019 12-23 35)
ABLAPL | a\as courT |Order crMINA | (5€
119446/ [24.12.20 |- Dtd. at
2019 19 7121/2 RANJAN NO. 9 2019- L No-
019 SAHOO OLD 12-23 MISC-2 16)
ABLAPL Order (Se
119447/ |24.12.20 |- COURT |Dtd. at
2019 19 4018/ |J BEHERA NO. 2 |2019- No-
019 12-13 16)
Order (Se

WP (C) - COURT
119448/ |24.12.20 12770/ |saraT pasH NO. 3 Dtd. at
2019 19 5019 oLD 2019- No-
12-19 16)
WP (C) - CHIEF |Order (Se
119449/ |124.12.20 JUSTIC |Dtd. at
2019 19 ;8?;6/ P N BEHERA E'S  |2019- No-
COURT |12-19 16)
WP (C) - CHIEF |Order (Se
119450/ |24.12.20 25909/ JANMEJAY JUSTIC |Dtd. at
2019 19 5015 PARIDA E'S 2019- No-
COURT [12-19 16)
WP (C) - CHIEF |Order (Se
119451/ |24.12.20 JUSTIC |Dtd. at
2019 19 ;gigs/ TAPAN SWAIN E'S  |2019- No-
COURT |12-19 16)
WP (C) - CHIEF |Order (Se
119452/ |24.12.20 JUSTIC |Dtd. at
2019 19 28?;1/ C R NAYAK E'S  |2019- No-
COURT [12-19 16)
Order (Se
119453/ |124.12.20 2;??32 CHINTU COURT |Dtd. at
2019 19 019 SAMAL NO. 2 |2019- No-
12-24 16)




Order (Se
WP (C) — COURT
119454/ (24.12.20 27359/ |D BEHERA NO. 3 Dtd. at
2019 19 2019 OLD 2019- No-
12-20 106)
Order (Se
WP (C) - COURT
119455/ (24.12.20 27362/ |D BISWAL NO. 3 Dtd. at
2019 19 5019 OLD 2019- No-
12-20 16)
Order (Se
WP (C) — COURT
119456/ |24.12.20 27355/ |D BISWAL NO. 3 Dtd. at
2019 19 2019 OLD 2019- No-
12-20 106)
Order (Se
WP (C) - COURT
119457/ (24.12.20 27338/ |D BISWAL NO. 3 Dtd. at
2019 19 5019 OLD 2019- No-
12-20 106)
Order (Se
WP (C) - COURT
119458/ |24.12.20 27344/ |D BISWAL NO. 3 Dtd. at
2019 19 2019 OLD 2019- No-
12-20 16)
Order (Se
WP (C) - COURT
119459/ (24.12.20 27346/ |D BISWAL NO. 3 Dtd. at
2019 19 5019 OLD 2019- No-
12-20 106)
Order (Se
WP (C) - COURT
119460/ |24.12.20 27351/ |D BISWAL NO. 3 Dtd. at
2019 19 5019 OLD 2019- No-
12-20 16)
Order (Se
WP (C) - COURT
119461/ (24.12.20 27352/ |D BISWAL NO. 3 Dtd. at
2019 19 2019 OLD 2019- No-
12-20 106)
Order (Se
119462/ |24.12.20 gisgsz MANASI COURT |Dtd. at
2019 19 019 MOHAPATRA NO. 22 |2019- No-
12-23 16)
ARBP- CHIEF |Order (Se
119463/ |124.12.20 16/201 KANTHAMANI JUSTIC |Dtd. at
2019 19 3 SAHOO E'S 2019- No-
COURT [12-20 106)
ARBP— CHIEF |Order (Se
119464/ (24.12.20 16/201 RATIKANTA JUSTIC |Dtd. at
2019 19 3 SAHOO E'S 2019- No-
COURT |[12-20 16)
WRIT (Se
Order
119465/ [24.12.20 ngég)/; KANTHAMANT COURT |Dtd. ?ii‘ggg ZE_
2019 19 SAHOO NO. 9 |2019-
012 19-19 ION 101
BENCH) |)
119466/ |24.12.20 ABLAPL |M/S ASHOK COURT |Order (Se
2019 19 - KU. SAHOO NO. 1 |Dtd. at




17330/ 9999- No-
2019 12-31 101
)
ABLAPL Order ;ie
119467/ [24.12.20 |- COURT |Dtd.
2019 19 17978, |[H-K-PATRA NO. 1 |2019- TSI
2019 12-23 )
ABLAPL Order ;ie
119468/ [24.12.20 |- COURT |Dtd.
2019 19 17976, |H-K-PATRA NO. 1 |2019- Tgl
2019 12-23 )
ABLAPL Order ;ie
119469/ |24.12.20 |- COURT |Dtd.
2019 19 18059, |J-F-KAR NO. 1 |2019- Tgl
2019 12-23 )
ABLAPL Order (ie
119470/ [24.12.20 |- B.P.MOHAPAT COURT |Dtd. ;O_
2019 19 18055/ |RA NO. 1 |2019- o1
2019 12-23 )
ABLAPL Order ;ie
119471/ [24.12.20 |- COURT |Dtd.
2019 19 18136, [CARAT DASH NO. 1 |2019- TSI
2019 12-23 )
(Se
Order
119472/ [24.12.20 ggggf; PRAMOD COURT |Dtd. ;2_
2019 19 KUMAR SAHU NO. 2 |2019-
019 101
12-24 )
Order (Se
119473/ |24.12.20 [PLAPD COURT |Dtd. CRIMIN | ¢
6794/2 |P.K. ROUT AL
2019 19 o018 NO. 7 |2019- isc_p No-
12-24 1)
Order (Se
BLAPL- COURT CRIMIN
;éig74/ ig.lz.zo 1788/2 |P.K. ROUT NO. 9 gg?é- AL o
019 OLD ooa MISC-1 |
Order (Se
119475/ |24.12.20 [PLAPD COURT |Dtd. CRIMIN | ¢
6927/2 |P.K. ROUT AL
2019 19 o015 NO. 7 |2019- sc_3 No-
12-24 12)
Order (Se
119476/ |24.12.20 BLAPL COURT |Dtd. CRIMIN at
6928/2 |P.K. ROUT AL
2019 19 o NO. 7 |2019- P
12-24 12)
' BLAPL- Order CRIMIN | (Se
;éig77/ ig'12'20 6929/2 |P.K. ROUT ;gURg Dtd. AL at
019 : 2019- MISC-3 [No-




[ | 12-24 112)
[ Order (Se
87 119478/ |24.12.20 PLAFL COURT |Dtd. CRIMIN | ¢
6930/2 |P.K. ROUT c. AL
3 2019 19 015 NO. 7 [2019- MIsc—3 No-
12-24 12)
[ Order (Se
87 1119479/ (24.12.20 BLAPL COURT |Dtd. CRIMIN at
6931/2 |P.K. ROUT C. AL
4 12019 19 019 NO. 7 |2019- MIsc—3 No-
12-24 12)
B BLAPL- Order crIMIN | 5€
87 1119480/ (24.12.20 COURT |Dtd. at
6932/2 |P.K. ROUT c. AL
5 2019 19 015 NO. 7 [2019- MIsc—3 [No-
12-24 12)
[ ABLAPL Order (Se
87 1119481/ [24.12.20 |- COURT |Dtd. at
6 |2019 19 2440/2 |S-K-MOHANTY C. NO. 1 |2019- No-
019 12-20 12)
[ Order (Se
MACA- MISC.
87 1119482/ (24.12.20 COURT |Dtd. at
7 2019 |19 095/20 |SARAT SWAIN [C-O- lyo ~ 22 2019- SoOAD o=
12-18 )
[ Order (Se
MACA- MISC.
87 1119483/ [24.12.20 COURT |Dtd. at
8 (2019 |19 699/20 |SRRAT SWAIN C-O- iyo 22 |2010- i O
12-18 gy
[ Order (Se
MACA- MISC.
87 1119484/ (24.12.20 COURT |Dtd. at
o 2019 |19 000/20 IS SWAIN C-0- Iyo 22 |2010- oA o=
12-18 )
___ WRIT | (Se
CHIEF |Order
WP (C) - BRANCH |at
88 119485/ |24.12.20 26022/ |B. K. ROUT |C. JUSTIC |Dtd. (DIVIS No-
0 12019 19 E'S 2019-
2019 cOURT |12-18 TON 114
BENCH) |)

NIC




